FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR NURIT PROPERTIES

PRIVATE LIMITED OPERATING IN REAL ESTATE SECTOR AT 1, KASTURBA
GANDHI MARG, NORTH DELHI, NEW DELHI, DELHI, INDIA, 110001.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN | Nurit Properties Private Limited
& CIN/ LLP No. CIN: U45201DL2004PTC130198
PAN: AABCE4526H
R. Address of the registered office 1, Kasturba Gandhi Marg, North Delhi,
New Delhi, Delhi, India, 110001
B. URL of website Not Available
4. Details of place where majority of fixed assets | 1, Kasturba Gandhi Marg, North Delhi,
are located New Delhi, Delhi, India, 110001
5. Installed capacity of main products/ services | Not Applicable
o. Quantity and value of main products/ services | Not Available
sold in last financial year
7. Number of employees/ workmen Not Available
B. Further details including last available | https://drive.google.com/drive/folders/1N
financial statements (with schedules) of two | vyNgBigWy wr6Bg8zFYoWONilUVCJ
years, lists of creditors are available at URL: | -a?usp=sharing
D. Eligibility for resolution applicants under | https://drive.google.com/drive/folders/1N
section 25(2)(h) of the Code is available at | vyNgBigWy wr6Bg8zFYoWONilUVCJ
URL: -a?usp=sharing
10. Last date for receipt of expression of interest | 14.08.2025
(15 days from 30.07.2025)
11. Date of issue of provisional list of prospective | 19.08.2025
resolution applicants (5 days from 14.08.2025)
12. Last date for submission of objections to | 24.08.2025
provisional list (5 days from 19.08.2025)
13. Date of issue of final list of prospective | 27.08.2025
resolution applicants (3 days from 24.08.2025)
14. Date of issue of information memorandum, | 28.08.2025
evaluation matrix and request for resolution | (1 days from 27.08.2025)
plans to prospective resolution applicants
15. Last date for submission of resolution plans 27.09.2025
(30 days from 28.08.2025)
16. Process email id to submit Expression of | cirp.nurit@resurgentrpl.com

Interest

Sudhir Chandi - Authorised Signatory

Resurgent Resolution Professionals LL.LP

Resolution Professional in CIRP of

M/s Nurit Properties Private Limited

IBBI Regn: IBBI/IPE-0084/1PA-3/2022-23/50018

AFA Valid till 31st December 2025

Address: 905, 9th Floor, Tower-C, Unitech Business Zone,
Sector 50, Gurugram, Haryana 122018

Email: cirp.nurit@resurgentrpl.com

Date: 30.07.2025
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“L&T Posts 30% Rise in Q1
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= XRITICAL SAFETY RISKS

;- Aviation Regulator Finds 100
Safety Lapses in Air India Audit

Mulatmn:uncabmcrew rest, training rules, op procedures highlighted
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GALLANTT ISPAT LIMITED
CIN: L2T109UP2005PLC 195660

Contact No: 0551-351 SSI]O W, gal!in’ﬁ.com,E-mmI cagmi@gall

EXTRACT OF UNAUDITED FINANCIAL RESULTS {STANDALONE & CONSOLIDATED] FOR THE QUARTER ENDED I:E"' ﬂNE‘ WZSEPG' z
In Lekhs swoept EPS) | -

Autherity (GIDA),

—273209, Uttar Pradash

STANCALONE RESULTS CONSOLIDATED ﬁE&.I.TB
Sr. Particulars ‘Quarter Endod | Cuarter Endod | Quartor Ended | Yoar Ended | Cuarter Endod | Quarter Evdod | Quarter Endod] 'mrEmhu
No. 105 202 1.03.20 30.06.2 31.02.2015 08620 31.03.2008 ..
Unaudited Audited audil Audited
1. | Total Incomre from Operatians (Nef) 10346030 | 108AFTAT | 1,16,08467 | 4.30,834.43 | 11346030 | 10837707 | 1,16, 08467 | 4,30,834.43
2. | Net Peitl[Loss) for Ehe periad [before Tex, 2 B3r20 1585119 1791397 5 BOC25 21511.29 15.851.10 1783347 56,800.25
| Exceptional and lor Exiracrinery flerss)
3, | N Proit{Loss) far the perind [beiore 2083728 | 15Bst19 | 1793397 | SE8002E | 21AMT29 | 158S109 | 7e338T | ses0ns
Tes, after Exceptionsi and for Exiraundinery llems}
4. | bl Peorit{Loss) for e period sher 1737943 | MBI | 1208654 | 4007424 1737840 HAMT4 | 1218654 40,074.24
{afor Excoptonal and for Extacudinary ims)
& | Total comprehersve Income for the peded 1740440 | 1057644 | 1220488 | 4008780 1748440 147644 | 1223459 40,087.30
[Cormgriskig Profl{Loss| fox the parid (2Nar tax)
and (thar Comgrabansin hoome {ater L]
6, | Incams for ha perod|Comprisng Provt{Less) 2412800 | 2842800 | 2407809 | 2442800 | 2e02m00 | zeqzmon | 2442800 | 2402800
For the perind {afler laxjand CtherCorprehansive
Incomeates ta)]
7. | Eamirge Par Share
(Fece Vs of & 10~ each) (for continuing
and dsoninUSd nperanons)
1. B .20 4.82 8.05 16.61 T.20 4.8 505 16.61
7 Déutpet T.20 4.82 504 16.81 T.20 482 805 16.81
HOTES:
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The New India Assurance Co. Ltd

Gross Written
Premium

313,334

Crores

Extract of Standalone and Consolidated Unaudited Financial Results
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T o aenEaT ienae [ e e 1D FUSASTEG oy for the Quarter Ended 30th June, 2025 o
enbark nasovewober
Murmbai 40072025 Ganeral Manager [HP & PR Standalone Consolidated
FORM G Particulars Quarter Endod Quartor Ended
INYITATION POR EXPRESSION OF INTEREST FON 30th June | 31st Mar 3 | 30thlune | 31stMar
WURIT PROPERTIES PRIVATE LIMITED 2025 2025 202 25 2024 2025
5 bR AT 1, KASTURLA GAA DM MARL, HORTH DS
e At ey s o 1 | Gross VWritien Pramium 13334 | 11433 | 1788 | 43618 | 13446 | s | nase 43977
P o Crgars Fent) TP RO [k e T P e e e g g e
2 | Nt Written Premium 10,840 9,761 9,517 36,315 10,802 4,800 9,630 36500
R bttty ol Pt e el 3 | Profit Before Tax 389 576 745 1,034 3 573 171 1,043
Pl AARCEASLH
ek it 4 | Profit After Tax kL 347 217 958 332 343 233 983
e Harth Dl 5, | Selvency Ratio (Times) 1.87 1.81 1.83 1.81 1.87 1.91 1.83 1.9
i Pefw Deie, DelL e, 10001
I"_:"""f:,“,’:’,“;'::"‘“" i 6. | Net Worth 21,998 21,606 21,030 | 21,606 22908 | 224N 22,908 224N
& [ty e an 1 Tt At
e i 7. | Eaming Per Share 237 Z10 132 600 243 218 145 6.29
?r:amn:.i,\m..} [Ty (Absolute Figures)
m.m?.‘.‘.‘.’v'l:."#.‘:n v = P Mate: 1. : For and on behalf of the Board of
ey =-¥ th i Directors.
AR ) RS TALLVT L Ak e yhs ey adoinisn e vialsbialn the Colt adl
e ryter 14.06.2007 ML sk Ms. Girija Subramanian
paeie 'm“ | H 1 Thes g iy 24,2023, Chalrman-Cam-Managing Diractar
e R LR Pace:Wimbil Date: July 19,2025 DN 09136857

Thel

| sfien weris TR i

ew India Assurance Bl

ew India Assurance Co. Ltd

7. M. G. Road, Fort, Mumbal -

400 001 INDIA

Regafon 33 o the SERI|icing Otliga a ) Ragulatiora 2015, Th UFR savaiabloon s waksto of S5E Limitad - winusirdacomand =
edmindi 1o Company B -{53
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3P B P i fmmi 3 )
=

4 gthaliR Cod =
Fer and on bahalf of the Beard of Direclors | = Y

GALLANTT ISPAT LIMITED | -
Date: 267 Juyy, 2025 C.P.Agrawd |-~
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Companies: Pursuit of Profit & *

“"HHHP?RD\ED SIMULATORS, LACK OF ADEQUATE PILDT TRAINING i_‘?
S f L l A d t GALLANTT ISPAT LIMITED z
B l y b:e A I ‘ II GIN: LZTWSLIPMDSFLCH!WII 5
d e dp b ln r n d u l Regd. Office: Gorakhpur Industrial D A y (GIDA), khpur — 273208, Uttar Pradesh
_A! facingnotices for running planes without checking emergency gear Contact No: 0554-3515500; wwrw. gallnrltt.com, E-mail; csgmkBgallantt.com
= I sarve functioning of Enstn EXTRACT OF UNAUDITED FINANCIAL RESULTS (STANDALONE & CONSOLIDATED] FOR THE QUARTER ENDED 30" JUNE, 2025
= FReuters ments in the e o of (% In Lokhs except EPS) | -
ATy e i LLs-
“New Delli: ludia’s aviai B ndlie's fiees inclnes STANDALONE RESULTS CONSOLIDATED RESULTS :
watchdog found 51 sal: 7 Sr. Particulars mmama Quarter Ended | Quartor Ended | Year Ended | Cuarter Endod | Quarter Endod | Quarter Endod] Yoar End
mdu‘.& to Fliphtradarssd Mo, 1.03. 2025 30.96.20. 5 0.2 -
lJnmdlhd Audited Unaudited Audited Unaudied Audited Unaudited Audited 2
wtivesd mnd s A Y (DA EMIRars EAnaoomen EXTRS IO BT (S
vl sitiodekees s 0 G ‘G['F‘fuﬁ“'\';"m"j, e | || 1| bl e fom Opeatons (s 14346090 | 10837747 | 1,16,08467 | 43083483 | 11346030 | 10837707 | 1,%6,06467 | 4,30,834.43
@ Smstiring systern soencding ta 3
FTTIIMENT FEpaTT a6en I 1EL- i 7 i 2. | Net Peiti{Loss) for Ehe perind [(before Tex, 2 B3r20 1585119 179139 5E,BOCD.25 21817.29 15.851.19 17,833.07 56,800,285
5 The I-page confldentlal awdit Exceptional ard for Extracrdiniry fems)
report from the Dircctors |
daorsl of  Chvil e e 3, | Net Proit{Loss) for the perind [belore 2163728 | 15Bst19 | 1793397 | SeA0mIs | 21529 | 1s@s1ag | veaaer | ses0sis
fields with shoukators that dxl Tas, after Exceptionsi and /ur Extracndinery ltems}
o ponenmplianies ! 4, iNe‘.Pbi!thaa:l!m Eat: periad aher 1737343 | MBI | 1208684 | 4007424 1737948 1.830.74 | 1218654 40,074.24
\1h.1r'l| e ey bereenlyed {afiar Excoptonal and lor Extacednary Foms)
i DGC 1" B | Total Income fer the peded 1740440 | 1057644 | 1220488 | 4008700 174040 1147644 | 1222459 40,087,390 || = e
. P°"~ B LG C A auchiy 1'°l’°“ [Comgrisiig Profiv(_oss| lox the parid {2Nar tax)
=ment, nofchanginganging part sl =
o Sin e and D Ing uu.m_: I o statanent 0 Beuiers. Alr and Othar Comgrahensing hoame {ater taxj] g
saloeg with olher b vlated  pleted thei Trxliia sl it “Fully transpea- f + s - 7
a_lz‘l“;ﬁ:ﬁuis“:‘“‘;'m:ﬁ::m: b ewhm:\ rl_(v'\?dmn oy c-!x:('l'dnlﬁ;nlgn;::u&l? Eanp -8 z?x;:::&"&::;ﬂ;g&ﬂlﬂlﬂim 2412300 | 242809 | 2412804 24,128.00 2412800 2412808 [ 1412809 24,128.08 =
E: p % Income{ater ta)]
L&T Posts 30% Jump in Net | |[7[eroems
OS 0 l n 1 e (Face Vakse of ¥ 10 eack) (for continuing
;— and dseoninUSA nperatons)
PrOﬁt to ?3 617 crore ll] Ql 1. Bes 720 482 505 1681 720 48 505 10,61
e 2 Deutpct T.20 482 504 16.81 7.20 482 605 9.8
L] : OurBureay Ff. X i HOTES:
—-_,.\lmmbal e e 1. Theanme s an extract of the detaied iomatal UnwdllenFmrcu Reaits tha Cuarter eacied 30t Jena, 2025 (LIFR) Flec withthe Stock Exchanges under | =
SEiTy, the nal ; it b Regifon 33 o the SEE| [Lising Otigaton 2 ) Rag 2015, Th UFR availably on the waketa of BSE Limitad - wyspseindacom and |
y o l'mz.}! bol the  of our proven exper tise i i i ile of e Company =i
vy tofalreve domupins  of om =
on "J‘ue.\j.w posteda  Net profit al LT, erodited manafaety z ‘rremsu\mm..-mmrnm-m d berve beea d by the Audl d d by the Boerd of 0 o e 3
owth in consolidsted with someof Indin's modern- manage- 28" July, 2025, d ¢ -3
profil atributble to ow- era ]:uzium-t:m y =
e, eVel a5 5, P Py | i tnsslfond anels b PR g
T tlht‘LCDllll‘J a 3 f pad __S
s B eompany T ’ " T :
1S siarged Ty a i 1 kg crare n e e 4 ORCods ) =
S 2y record o same period last year 2 DAYE GOVERNMENT TRAINING DM Fee and o bahalf of the Board of Directors | = %
= Pan, GST PRACTITIONER SHLLANIT AT LINTRY |
Ton 1w =
' : {With Mew Portal Updatag) Date: 267 July, 2025 C.P Agrawed | -+
{ONLINE) ;;"; ’;;m;n Phace: Gorakhpur (o o1a1saia |-
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'The New India Assurance Co. Ltd

Gross Written
Premium

313,334

Crores

Extract of Standalone and Consolidated Unaudited Financial Results
for the Quarter Ended 30th June, 2025

e
Mumbai $0.07.2025 Ganaral Manager (AP & FM) Standalone Consolidated
FORM G Particulars Quarter Ended Year ended Quartor Ended
INYITATION FOR EXPRESSION OF INTEREST FOR 30thJune | 3istMar | 30thJune | 3istMar | 30thJume | 3istMar | 30thlu 315t Mar
NURIT PHUI"EI\'I‘I“ PRIVATE LIMITED 2025 2025 2024 2025 2025 2025 2024 2ms
(OPERAR M | REAL ESTATE SECTOR AT 1, LA M MR, HORTH DL
i ;",;';;::,",',,:‘:_':,:‘“‘“ 1| Bross Writien Premium 13334 | 11433 | 11788 | 43618 13,846 | 11528 888 43977
st bbbk R it izl S| M il iz it ey v
2 | Net Written Premium 10,840 9,761 9,517 36,315 10,902 4,800 9,630 36,509
e P S o L1 3 | Profit Before Tax 389 576 745 1,034 3 a73 72 1,083
v o i g i 4 | Profit After Tax 381 347 217 988 392 | 313 33 933
EdEE whanmajarty o iy Canchi hnsg Parth Behly B, | Solvency Ratio (Times) 1.87 1.91 1.83 1.891 1.87 1.91 .83 1.81
(R Tobw Du, DL e, 13C00T
|‘_,“;"M;‘:,igﬂ';:'"“' i 6. | Net Worth 21,998 21,606 21,030 21,606 22,909 | 224N 22,908 224N
[ 8] mnrhrru::vuhnwmw Nt Asatnbe
s e e 7. | Eeming Per Share 237 2,10 132 6.00 243 2.18 145 6.29
v o i vk [ el (Absalute Figures)
it e ng& ﬂimm-'wm Hate: 1 For and o behall of the Beard of
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Insolvency Plea
=Against Cab Co
=Blusmart

Pratik Bhaleta

Bengalurn: The Ahmedabad
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Zepto Raises Fresh Funds from
NBFC Co Elcid at $6b Valuation

numnur THECART Set toinvestz7.5¢r in guick commerce platform raising its stake in firm
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Performance of Firms GCCs Taking to ‘Hub
Responsible for Lower
PLI Disbursals: MeitY
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planning, seeks meeting with private sector
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Plus One’ Plan to Cut
Concentration Risks
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DoT’s Draft eSecurity
Rules Draw Fresh Flak -
from Telcos, Experts

Experts say propased rules are too overarching
and will compromise the privacy of consumers
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“New Delhi: The Supreme Court
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Economy: Macro, Micro & More
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Share of 729 districts
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FORECAST
Heavy-to-very-heavy
rainfall likely over east
Rajasthan
Heavy- to-uery-naaw
rainfall likely to
continue aver
Arunachal Pradesh,
Assam and Meghalayz
during next 7 days

2
=3

Decrease in
rainfall
activitiesover 4 7
peninsulain
next6-7days XL
= | and over central India
from August 1

Saurce I M

Eanikinkar Pattanayak

New Dethk: The government plans
ta stick o s pross neakel oz
wing farget of 7182 lakh erore for
this Heesd yenrtoavaid any nogative
SITIrises, dEspite EXpReAnnms of
incressed defence spending in (b
wike of Operation Sind cor o senior
offwial zald,

The Cantme has annomesd plans
o borrow 8 lakh crove, or 54 % of
the full year targes, through dated
sovuritiosin the fiscal first balf Mot
market bornwing fr FY 15 tid-
wetedat TLa Bkh oo,

“There is no plon to raise the full
wear tarpees vot. The nest roview of
the barrowt ingwill sake plare inSap-
Lok whion thepe wil be mrre
ritx" the oficialtvld ET.

The afficlalaaid thees could bere-
prioritisation of spendingplans in
1 hcds, Kesping 1 oning (he
overall PY2Rexpersdiive budset of
25085 lakh evore,

However: aver (f oy perdifum ri-
SESOr TEVENTRTAS from the rke-

[Via clzted securities. T 1346 o)
FY20

DESPITE EXPECTED RISE IN DEFENCE SPENDING DUE TO OPERATION SINDOOR...

No Plan to Raise Borrowing Limit
0f314.8 L cr for FY26 : Official

THE OPTIONS Re-prioritise spends, tap NSS Fund to partly bridge expenditure-revenue deficit
Gross market borrowing

FY 26 (BE) IEEE

Mot Pandemic orove Lo Cenaire’s FY21 borrowing

ATy targets the gavernment ean
tay the Rational Small Savings
Fund to partly bridae the deficit.
Thve governpsent therefore dosen’t
ses sovEraipm market horrn
crowdingoul privae il
e whein it is encouraging them to
atep up lavestments and do their
bit for econom e growth,

G'SECYIELD TO LASE

The Centro’s borrowing cost will
Hkenly pase lrthor in the coming
morths, underpmnsl by stoong

Saqrre Fudper
ooogTEnt:

macmeconomic  fondamantals,
adeguate Tiguidity in the svstem,
and o broeder benln interest e
cutlook, theoffivial said.
The Wkyear hnnc hmark G-5ee yi-
lnits plsen atad
pnendh o 6565 on Tuesd
etill rernaine about G bas s points
lowaz thana yesr before,

Aliecly, e ceniral bank s crim-
wned the pepo rate by 100 basis polnts
sineo Fobnary to £5% now, with
armalyets expecting anathor 25 hasis-
ROInTE by Ortcher, Thiscmld kave

& enizn i ton bomd yields,
Movecver, moneoon rains have
been plentiful and global ervdeoil
prives hive dropped Below 570 per
barrel afier a briel surge in Ilu.ai'
termathaf the [eeael I

++ FromPaga 1

“Shailsh has been on integral
pant of P&GE leadership toam
with substential contributions
across nualiipls usinesses ad in
bothdevelaped and developing re-
gionz, potably in fabrie eare and
home care and most recently in
PaGs enterprise markes, He les
conslstently delivered strong ve-
sults in the businezsss and mar
leats o hoe loel Snailosh i2 an et
standing + N T CniEny
will beneflf from his oogolig lea

and will [ealy stay {uhrll-.mlur the
Testof FY26. AN rhese would auguy
wellfin thebond yield, they added.

Importantly, the Central govern
ment bag sharpdy hiked the easital
ENPENI TR TgEs for tha mEn s
es of rallwars and road transport
end highways in recent years, So,
public atities in these seetors are
nof reseriing o extra-budpscary m.
aumu,: the way they used o do in
huring pressure on the

mml.m:hc:.:ud_
3

een promisal 715
cape loans by
udpet i FY20 This
vechioes atates’ mudket horvowing
TECirement proport ionat
T]It‘.f‘.«llllP'h.'uiInllh.rlr
locatlons of #2562 lakh
72,72 lokh crore, mzsu. 1\013 for
A ral ways and road transport &
TIENWEAN ML R ST ES T B,

REPORT TABLED IN RS

Qur Bureau

New Delhi: The Compreniler and
Anditor Goneral (CAG) of India
bas Maggeed discropancios 19 in-
vEnEy ng praEciices of
Steel Autheridy of India Limited
{SAIL) From 20152022, Acearding
ta thie anditnrs report tahled in
thee Rikva Sabiaa on Taesday, this
Ied o ]usz of time and money al
the publ eotor underiaking
curulgﬁnspel ind.

CaGfound rharfanlty prics fe-
tion sdopted by SATLin the agree
ment for sule of Blast Furnace
slag s byproduet of steelmskina)
was derrimental o the finaneial
IIIlEJ&al of the (ompany. Sale of

enwer vate resulted in in-
fo earn revenus of Re
AL AT eroTe during 2015 1620

“Markel price of skag was be
tween Rs 500 and 1220 per

S

200014, whoreas the

CAG Points to Inventory
Handling Lapses at SAIL

Mismanagement led to losses from 2016-2023

BEFORE SEPTEMBER 30...

EPFO to Audit Claims for
Pension on Higher Wages

Emphasis to be on exempted establishments

raio provided in the
wag hetweon He

424 pEF foone” @
ment said. The slug in question
wae provided by Bokare Steal
Flamt during this parind
Fighlighting et Al
India’s supreme audit lnstitul
sl SATE Tud' nat Aod any
benchmark foer inventory esryvy-
Ings cost per tonne of
% rew waterial. seifin-
- ished material and fin
ished pgoode This is
Bven though pn an average, SAIL
bad an ventory of Rs LGS
crore during 200647 to 202283
which constitutes about 87 per
oo af IF5 CIFTen Asems
SAIL also falled w0 malntzin
stack levels of raw materials Hke
irom ere, rok tor due to which
Hlast Furnges was pot undey off:
Idastsate resulling I alEy w
produce hot petel of B2 lakh
tonmno.

by tha Fe &EDLL
tatian Commiiton (PEIC).

The ilispisal uf PrHW appl i +
Eons pertain o the

Yogima Seth
Rew Delhi: The Empl *rov-
ident Fund Or izntion (EPFD)

be audited nt

W urdortales an sud it of all ap-
plications related (o pension en
higher wages (PolW) with spe-
eial emphas s on exemplod ostab
lishmeants.
Theaudit. mixdone
nalaudit partivs, w C
exervis: to be dene in o time
bound marmer before Septemboe

¢ the dnter-

aspe

30, the B PETsaid in s notification
Essued recentlx ET bas seen thie
natification,

The abiectiva is to verify whath-

o the POHW applications wers
isposed of in accordance wih
the directions of the Supreme
Court doted November 4, 2022,

e frseo [ 2 el i PadlW applien-
LiDns coles after & dlrective Dom
the ministey of labour end enr
ploynient and o recommendation

an anvly stapo s the digweal of
s o il Dave Tiesen pre-
deralnantly based on the applic
Hle e Eruloe,~ it sadd, aiding
thar theeazas of validation option
van also be audired mi-

derahiy
datiem ho hag helped eragto,” Joo
JIMENEE, Lesic Director of PGS
Toard sald

D&Gs bord poaminted defurd-
laraleo adirector atthe upecmmg
annual shareholder meeting in
Oeiober

am hononed foserve as Pl

)

Indians at Helm

2018 of A 2enior exeen
perlal Chembal

spent his formative _vcm‘*s in=
Mumbaiand Hyderubad with fre- =

quent et Kolkata and Gomis
I Mharkhand whers s facher
wars posted. He was a batchmate
of Microsoft CEOQ Satya MNadells
at the Hyderahad Fuhl

where he had

U
subool at the under 1T-cricks Liea- =

e

“A Fitness enthusiast snd avi
reador b 15 also gros
relationships. He isanextremely
family-orionted amd eoring
et s visits Indiaat loast thrie
0 SpEnd Time with our mother
sild Rajesh Jejurlkar, hils older

at forging =

wag

=
=

ol
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brother and CEQ of the Mehind =

ra Grrowp's
vision
Hiswife, Sankhya, lsavisuala

rist. The couple has two sons: -

CEOzaid Jouri ks P &G poop
aurbrands, andaureapabilities i
neyvativn and operatioval excel
lenee fuel my confidencefora futu-
re af sustainad prawih and vale
creation.”

“Shadksh Jejurikacs appoint-
wem1as CEO provesyer agedn that
Indion-Americsn leaders ean na
wigamnet just tech, bt 1ho heasts
AN mninEs of TS consumers” hli-
Lidea Growp chalrman Avard
Mohindra wrote on microblog
wingplatiem X

BONNTO CORPORATE LIFE

Jujurilnes family hails from Jo
Il1p¢-in Maharazhtra's Pu.
. The younzer of twn

th.
Jejurikar, the first COC st P&

ereduated i ummmucs[(uu' the

Mum

comp]oted hls grndu'\tum

mistomotive and farm

from 1M-Lickngw in 1933, He joi- =

fnet PG i el (o carupus aé 2

an assisfznt brand marsses pec-
senal bealtheare, and has worked
Acrnss many voles aeroses the glo-
Do ek Thie past three decares, He
Isalirmbebiever of the lndlssto-
rx "If wo project the population
and theeoanomie growth, (#izon.
Iy going to ger better, ATl [ndiz
will e a la:
ing fo orga;
rth Ji

Iy gronw dramati

Co Buying Spanish Brand
Meller for 407 crore

while, plded up 2 2.3% steke ln
the company from investors ot o
steep digeourt through a gories
ot secondary ransactions in
cent weeks, SultHank, Hednara,
Chiratoe, TR Capital. Temasck,
Premji Invest and others old o
amall porrinn of their shares to
Bansal in dealsthat valmwd Lans-
hart af appr talely €670 cro-
1o {around $1billicn).

woald

por

o ol thuwa it worklond

o bee efTiciently addressed oo pri
ority" it added,

The Employees’ Provident Fund

Organisation (EPFO) has s

posalof aversB.5% of theapplica-
tonefor pensiononhigher wages
mEon July 16, 2025, Shobha Kerin.
dilage, ministos of state for labour
and emnHeyBen L sald recerily o
response Lo gueesiion in Lok Sab-
ha

1

owevar,
118 are s.llgh 'Iy Imiuw IIw
—Heserve Ii:m E0r Indla'sestl-
= for 26. Ac-
—oording 1o the Nationnl Sta
tistical Office, India's gross

o IMF anticipates Jndi:a's
anmy tnoErow 67 N
J’I}:Gnnﬁﬁ 4% n

= The

elabal
i 28 well, pra
S PO T N2, Up
Zrom 2.8%, and 3.0% Lo 2026
mpared to April forecaat

rfloeis
el N

sirnnpee
el ing

s
mentsas influsntial.

Aprild snnouncemant af ro-
elproeal rariffs, ineluding a
26% duty on India, wasfollo-
wod by o S0-day panse until
July 8 Iater extondod ba Au.

an

aboit

economist at IMF
maodest decline in trade
[ensions, ho

The U5
Teon re

teade polbey develops
an

resident d Trumpa

ker il
ment o

dumr",lll' product {(.1‘1[-‘ ] gnstl
X nFy 2% “Pause In higher tariffs for  slightly
ndar year basis, mo=t of its trading partners

alat jon of trods
TEnEIONS With Chi.

+ the 115
tariff

WELE the U8, he added.

for 9025, driven by ldwer ta-
FilTs than thase annooneed
April 2
finaneial conditisns,
some offset from a faster-
thap-anticipated slowdown
In private der

Growrh 18 BXpRCTE 10 Tise

ported by a beoat from the
Ono Blg Beautiful Bill Act
OBHAA), which 1s axpected
o stimulate corporate in-
vestment through tax incen

tives.

“The IMF stafl esthnates
tkent the OBBOA could raisa
US outpuit by

ow th foreca st has
aod upword to1.9%

louzer
with

and o

abagellne wit!

£
end and wea-

rouieh 2090, relative to

" added the IMF.

Accenture Sol to do Studies for NTPC

The transactions wace striti-
vl g peswaned Rl ahead of he
PG prople it abore saild, Ban-

purchased the shares for ato-
talof #1232 crore.

Lenskart had won rhe Starmp
al the Year at the ET Starnp
Awnrda 8

Kotale Mahindea, Mergan Stan
lay. Cict, Avendus Capital and In-
tensive Flscal Services are mer-
chamt banisers for itsIPO. It is the
bigest armong a ruomber of mow
age eompany 1POR lned up for
this year Steckbroking firm
Graww, ccommerce macketploce
Meocho, and edrech plaform
Phj‘uiNWaI.]ah are also prepa-

about d.5% an

houtthisfiseal

Shilpa Samant

New Delhi: NTPC Lid
Teens anwaardand e e (it
tocarry outfesibility st
fiea to netall small mod

AMTE §

Listings UnlikeLens

bida for the expr
interest flnated

in Agail i Hire
tint, according o one of

Nom e :rnwm

1

g:rnilon, the IMF
| Tormance mtl

to 2% (0 2026, sup- 2025 and slgn

5
d{d to 4.8% for 2025, dus w
stronger-thaneupactod per.

lar

he first b
piflcant reduc-

OO SIALNS 1 ACren-
ture Solutlons Bvi LAl
100 | twg people aware of thy

P

il Emails senf to the com-

panies remained b

Mtllﬂ il press tine.
oo

1 dior reported

GrowTh in 2
at

tion in US China tariffs, ac-
cardingtothe M

b, drives
fective toriff rates,

Ao e Dt Kies]

t]\aithe poverrment had
et i e 105 1es

||.a||l nm have opled for Sebis
u:d.nlmgpn e,

USEDF FRESH PROCEEDS

Lenskart will use around 1272
crore of feesh capital firom the ia-
snelnr ecttingupnow storesin ln.
dia, while 2381 erore will bearili-
sed towards meeting lessing, ren-
tal and otheraepenses of ite exis
ting 2,700 plus storos

‘The eompany has &lse earmar-

acguiring #% of Spanish fas-

hiopeyewear beand Meller for s 2

A7 erore. [thad provi 1
ror Jspanogs 4ot to-coneimer
avewear iraml Owndays 1o Ad
Bust2022. 1n 2024, Hmade & mino-
rlty Invistment in Parisbased
omnickannel

company building artitieial in
tefligence LATHpowsred XH glas-
e

FIMANEIAL SKARSHOT
Lanskart turned proficabie in 11
seal 2025, posting & net profit of
T267 crove agalnstanet loss of T10
erove in FY24, Its revenie increa
eorl 0 BRALS crce tenm
lu.-ﬁﬂ L0 1 U prey Lous vear
Thian ByeCare, owned by
T‘:nn Groups listed firm Titan
Company, eparted 3 100 nere
s¢ 45 revenue B FY25ar 6796
CIoKT, 65y € Commpany’s xnnu-
al report, O Lenskart's totsl re.
venue in fiseal G55, more than

Wi came from international
mawke ts including Taivan, Aust-
ralin, Japan, South Korea, Thai
land and West Asia.

VT bis conversations wWith pui
lic market invesions, Lenshart
not just seliing the Indin con
sumption story but s also lea-
ning heavily on s Asla Parife
wrowih story, which is backesd Ly
ite o002 soquizition of OwnDa

v, ana of the peapls rited above

saii
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= sector banks posted a combined

=net profitaf 4,640 crore inthe Ji
_, hequariormarking a2 7% prowth,
pe=raflecting circumspert eeanomic

m—mnﬂ'\l COMENIRE TRMIRCT STITSE
Zacross the board, especially
=F

—=he um “The sum And substanee
=l

—s_-ation and employment issucs and
o=
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Beating Volatility

Salonl Shulila

Anmibei: [ndia's top nine private

HCIC) Baris
BsEEK
Motk Banks
Yes Bank.
mntLsine Eank
IDFC Firs: Bank

i hi:m:titnnddt\paa:to‘:(pnmion Bandhan Bank

Fith por busines mamentum e,

profitabil
Analvsts snid the enings of fie

yat the

cicls are =

hat the ecoromy 1= prappling
ith ower grow il thirearejob o

guark: Capi
in the midd

Modest NUMDBErsS erors of privare sans

there is stress manifesting as fnan
ng non-perfarming lo
ang,” gaid Suresh Gemapathy head
of linanetal serviess resaarch, Mac
“The styess ixmone
come segment ond

MUMBAL WED

ij[lllEEMm Even withtreasury gains, top nine players reporta profit growth of only 2.7%
=amid a sluggish credit & deposits show: Earnings reflect stress across the board: Analysts

“Private Banks Hit a Few Growth
Bumps in Q1, and May Face More

hiave been gt the forefrons of valua:
sin thessctor and avetradi
tonal furourites of ovorseas funds
HUFC Hank made tres sury ga
of 716110 croreand tremsaciionga:
iny of 89, X0 crore from the smle of
aztake in HDB Finaneial Services
that debutad on stork exchanpes.

tion;

Q1FY25

QLFY2a

s no )

bl of thefiscal

been some

alsoat theLotton of thepyramid.”
Subdued performances from Ax
ls L{ank Hotak Mahindra Bank, In
dusind Bank, HBL Bank and 108
FirstBank 1 i}

hindraBank told KT,

el [CICT Bk bouked Weasury gatis

41508 of TLEdlcrore, while Axis Bunkbo-
3431 oked ¥l 4Merareof galns.

2124 "1 think the real provwih numbers

e WEHET W s o, Twiled vl
7551 &5 3till & coupde of gquarters away"
7211 Amitabh Chandbary MID & CEO, Axis
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“’EL&T Posts 30% Rise in Q1
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Profit, Ord New Hi
»
rofit, Orders at New High GALLANTT ISPAT LINTED
CIN: L27108UP2005PLC 195660
w=Quarterly order book at 794,453 cr, of which 52% from overseas e e T T gal!ant{i?nt}s iy s
Contact No: | WWW, P ' esgmi@aallantt.com
EXTRACT OF UNAUDITED FINANCIAL RESULTS {STANDALONE & CONSOLIDATED) FOR THE QUARTER ENDED 30™ JUNE, 2025 :
AR Larsen & Toubro foin Lakie oapt g
‘:Mumhnl Larssn & Toubre Share prlce on BSE g} STANDALCHE REGULTS BONSOLIDATED REBLLTD
L&1), the only engineering i 3495 1 sr. Pariiculars Quarter Endec| Chiarter Endod | Cumrer Ended | Year Ended | Cuarter Enged | Cumrter Ended | Quarter Ended|  Year Ended
ompEny to feaiure in the ,5:_33265 - & Mo, 3005725 | 31.03. 2075 2024 31.03.2025 30.96. 2035 31.03.2025 30.06.2074 31.03.2025 3
-umlkhi'l;m ¥ _:hﬁﬁ top L‘uc:l\ Unaudited Aucited Unaudited Audited Unaudited Audited Lineaiod it Audited
WOk on Tuesiny etoct &
o V..h arowth in c.}n-.':l}ul\rm 1. | Total Income from Operatians (Ve 1A346030 | TORATTAT | LIR0RAGT | 43083443 | 10346030 | 1083TTAT | LI608467 | 43083483
profi (arributante o mw-
<)L T3, 61T Crure, ven o 2. | el Proit{Loss) for the perind (Lefore Tax, 2183728 | 1385019 | 1730387 | 5600826 | 2183728 | 1535108 | 783367 | 56.808.25
mfiows for the coun Exzepsonal ard for Extracrdinary Aeme)
TPC
ady commitment. fiom 3. | Met Paoit{Luss) for e periad (before 2163728 | 1585019 | 1783387 | S6.008.25 | 21.037.28 | 1585118 [ 17.83087 | 56.808.25
-seas clicnts, dorder book of Tax, alter £ ard for B " Hheme)
o bbb ey n.‘m,q e | 1[4 | Net Prot(Loss)for the perod ster e 7arAd| MBI | 0884 | 40042 | 1743 | 18374 | 1218804 | 4007424
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6. | Incom for the peroc[Comprising ProfiiLoss) 2412300 | 2992800 | 2407808 | 2402800 | 217800 | zanze0o | 2s02808 | 2402600 |5
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SCHAEFFLER INDIA LIMITED  SCHAEFFLER

ADCis anares Regd. Office: 15" floar, ASTP [Aimer Sadananc Teck Park), Baner,

fargl of i LSEY] Pure - A1T0L5, Waharsenlea, ledis. o Pha «81-30-R8 10 BAD0;
P26 soodat (icsl el E-mall: invesicesumpar. Fschaedler com
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TRANSFER REQUESTS OF PHYSICAL SHARES

\With reference to the STBI clreuler dated July 2, 2025, 70 has
Bogn decided te open a special window only
Indgement of transfer deads, which wers lodged pnnrlutha
deadline of Agril 07, 2019 and rejectad!’

Gross Written
Premium

313,334

Crores

Extract of Standalone and Consolidated Unaudited Financial Results
for the Quarter Ended 30th June, 2025

Consolidated
Quartor Ended
31stMar

[TINCREAES)
Standalone
Quarter Ended
| 31st Mar
2025

Particulars

30th June S0thlune | 3istMar | 30thJune 31stMar

actended to due o deficiency in the dacuments/ processior
athernise, for & perod of six moniks ffom July 07, 2025 il
lanuary 06, 2026,

During this period, the securities that are re-lodged for

= L.’ln Mmui:\lhe

mmmd ifa resul
Iogs of Bl eroce m k] Y ver-
- I0ss af T e i e

he

transier (jincluding those requasts that are pending with the
lsted company { KT8, as on date) shall be (ssuad only In
demat mode, Due process shall be followed for such
traresiercum demat requests.

The sharehclders wha are helding shares in physical mode
are requested to update their KYC to credit unclaimed
dividends to their bank account througn electronic mode
and also roquasted o convert thalr physical share
cerificates in to dematerialized mode (electronic fom), The
shaeholders are #lse requested to claim thelr unclaimed
dividend, otherwise the same shall be transferred to IEPF
after eapiryaf 7 years along with the shares theraon.

Forany further details, please getin touch with

MUFG Intime |ndia Private Limited (Formerly knawn as Link
Intime India Private Limited) Registrar & Share Transfer
Agenl

Unit: Schaeffler indie Limited

Address : “Geetakuni” 1, Bhakti Nagar Society, Behind ABS
Tower, Old Padra Road, Vadodars — 300 015. Phone Mo -
0265-3566768

E-mail: vedodaraginmpms.mufg.com
‘Website : hitps.//in.mpms.mufg.com
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Ln SVRRORY ESIrsing. This was
=  offset Ly bmproved profl
tability of the overseas faciliti
F=es i the COMO business.
= About 8% of P 1 Phar-
Tma's revenuE comes Duu I
+ the 18,

The company i nvesting &%
“million o expand twoof itsUE
B_!xr'llinrs. n Lot ingron and K.

verylew. The Fexington caps
“hility will econe online &
u—._;hwmd It unllr![lL wvitalrale

= Zin tho esmpany's ‘::‘fl:‘!"!‘"h] Far SchaaBler ladla Limi
: 5o/
"‘1‘“5""' FE Dt futy 30, 2025 Ashizh Trweri,
Frogram. Place: Puno VP.Legal & Company Societary
A0 o sy TR et e ) Sl WA e s it s
£ !! 4 5 & J7 g 9 o 1 12

2025 2024 2025 2025 2025 2025
. 1 | Gross YWritien Premium 13,334 11,433 11,788 [ 43618 13,446 1! 528 11,888 43877
" i M ool o] M) B ksl [ oot [ ] [
2 | Nt Written Premium 10,840 8,751 9577 | 35| 10002 3,800 9630 36509
3 | Profit Before Tax 389 526 255 1,034 am 523 112 1,043
4 | Profit After Tax M 347 217 958 332 343 233 983
B, | Solvency Ratio (Times) 1.87 1.91 1.83 1.81 1.87 1.91 1.83 191
6. | Net Worth 21,898 21,606 21,030 | 21,606 22908 | 224N 22908 2.4
7. | Eeming Per Share 237 210 132 6.00 243 2.18 1.45 6.29
{Absoluta Figures)
Mol 1 For and on behalf of the Boand of
4 ey : Directors
4 " 1St el AP d-
wabsite. x Ms. Girija Subramanian
3 Juty 24,228, Chairman-Cam-Managing Diractar
Pince :Mambil Date: July 79, 2025 DIN - 0913657

m.nswindin.un;i_h ‘m
® +91 9833319191

Toll free number
1800-209-1415

‘,@‘, in 3@

@newindassurance

f& =g sfe=an veaicw oo fofies

The New India Assurance Co. Ltd

400 001 INDIA

g 87, M. G. Road, Fort, Mumbal -
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“L&T Posts 30% Rise in

Ql

- Profit, Orders at New High
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Snersyal 15,817 crore, even as
—der inflows for the couniry’s
Shiggest KPC sompany surged
SIW AR AqUATTErY record
= o steady commiltment from
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= "This quartar wo b por
s _tormed wetlarross il finanri-
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Om the operating front, the
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In isearnings before interest,
tax, depeeciation. and amocii-

and project monapament, lhe.-
CMI¥eald.

Driven Ty strong demand
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Pamal Health Cuts
Losstoz82crinQ1

Rica Bhattacharyya

M Strides Pharma PAT
& =pises 81%to 7114 crin 01

SHEW DELHI Strides Phanma Science

" —=un Tuesday said its profit aiter ta

Sincrezsel BLR yea ON-year w7114
=Crore for Lhe firsiquarter ended aune
=30 2025 Triecompany reporieda
= At e (PATION 763 crare fr
pa_ZiNE ARl A Ear
@ SRevenLerosatn Tl L eroretor fhe
= Hine guarer agaAns 1 058 cree in
ha_=the year-aza period, Strides  harma
=52 IEnce Sald in 3 regul acory Tiling,

Mumbai: Firamal Healih-
care will focus on organic
5 its primery
growth driver for tho next
24 years. while itdlse looks
for licensing of product ac-
quisition daals in
eomplex Tospital penesics
and cun:ume& healthrale
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-MWelspunCorp Q1Net business
B Handini l-lm.m:muld LTin FY26 versus net Ioss of £81 3
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“crera for June quarter, criven oy
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hihat revanies malnly from stael “Ohar nietwirk of Facilities \\'iuud)ui: Thee Mumbai Metre- &
—=preducts Welspun Corp, theflagship  iawell balanced and as peo- palifa ion  Developrment
ompany of Welspun World, had ple think sbout diversify- -’mhumv L\D\U{DAJ s dep-

ocked anet profit of £247 croreln
Sthe April e peried of FY25. Inthe
kg:rcrqunm:r income increased to

SECIorEpeei e eadw nids,
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for that
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rily impaeted by inventory
festoeking. TS was par

Iy offset by Improves] profi-
tehility of the overseas fa-
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sitet BEDE eoe With the e
aistry of ihe Bomtey High Co-
wt 1 an arhlivation racer in
wolving Mhunbai Metrs One, o

3386 5corefrom £3,17 7 crorein Q' facus an dilerentia-  noss. by af Anll Ambaniore-

=the same period B year ego. 11 sakl in Lol ul'l’neungs such as anti-  Aboat 8% of Flramal | moted Bellanee nfesoucure

8—:.:n:xd-.:n;: filirs. body-drug conjugite  Pharma's revenas comes | (Rnfm), the company said in a
= (.\i)(.s-} wa are slso seelng ropuilntory Wling.

growth there. Overall, the [lkethe US, UK, Europe and In.June the high court had di-

§ ;.“Eclnt“atlnm")l other businesses aie also Japan, et MARDA o pay thearki-

ofitUpA2%to124Cr o unck for tan growth,”  Going ahead, Piramel so- | ration T4 crore to
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9 orafittor 1246 crore Inthe Jane
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Zplayer mthe FErastrCtime seTion,
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shesald.

ADCisanareaof pharma-
ceutical resaarch that foeu-
BEs o creating targeted
cancer thorapics,

Talking shout tha current
elohal Tesdw inds. Plramal
:siml PREATET T AT Ei

tainty and bio-

Y—=rore inthe Aprll
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B =ntheristauaner rom 14,555 crore
=1 tha year-ago period, HEC Infer
—national said inanexchange fiing on
“SMenday,

&

tech funding volatility in
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Lexington eapability will
comne ol Ine fn 2027 she g

.
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ortwiththeremisny befee,uly
1, 2025 MMRIRA, howerver, Tk
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Gross Written
Premium

313,334
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Extract of Standalone and Consolidated Unaudited Financial Results

for the Quarter Ended 30th June, 2025
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2025
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Quarter Ended
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Year ended

31st Mar
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[TINCRERES)
Consolidated
Quarter Ended

30t June
2025

e 1| Gross Wtian P wid | wes| nom| ans] tus] weml wms] s
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Details of the Offer nertaining | (Vinety One Lakh Sady Nine Thousand Six Hundred Thirty Two) fully paid-up equity & NAC L Ind ustrles Lim |ted
3. ' e UITET PRMaINing | enares of face valug of 210/~ each (the “Equity Shares™), representing 26% (Tweanly
fo Target Company NACL CIN: L24219TG1986PLC016607
' oix Parcent) of the total Voting Share Capital of the Target Company on a fully diluted _ _ . . . . _ _
basis from the eligible shareholders of the Target Company for cash at a peice of Registered Office: Plot No.12-A, “C” Block, Lakshmi Towers, I\.lo..8—2—248/1/7/78,'Nagarjuna H|II§, Panjagutta., Hyderabad-500082, Telangana State, India
?.E'_E_'-_,-I_ _5_."|,E |3|:!'.3FE5,E:i_ﬂ}',TW.EffiU?ﬂ?E !:i':'_'_i':__';,“_".lj_l:'r'ﬂﬁ@”i?.l' 5harﬂl-:"_'1_]pen l}ﬂar“]_.1 Phone: 040-24405100; e-mail: investors@naclind.com; Website: www.naclind.com
] Acquirer: Shankarappa Nagzraja Vinaya Babu Recommendations of the Committee of Independent Directors (“IDC”) constituted by the Board of Directors of M/s. NACL Industries Limited (“Target Company”) on the Open Offer made
4 Hame of the Acquirer and PAC PAC: Tumkur Trad foor BiEats | i by M/s. Coromandel International Limited (“Acquirer”) to the public shareholders of the Target Company under Regulation 26(7) of Securities and Exchange Board of India (Substantial
- L Tumkur Trade Center Private Limited
cquisition of Shares and Takeovers) Regulations, egulations
with the Acquirer CIN: U45403KA2018PTC 113380 Acquisition of Sh d Tak ) Regulations, 2011 (“SEBI (SAST) Regulations”)
" |Satiron Capital Advisors Private Limited ' 1 Date - July 28, 2025
G05, Sixth Floor, Centre Point, Andheri-Kurla Road, J. B. Nagar, : ———
Andher| (East). Mumbal-400 059 Maharashtra, India, 2 Name of the Target Company (TC) : NACL Industries Limited
Tel. No.: +91 27 43710394 3 Details of the Offer pertaining to TC : Open Offer for acquisition of up to 52,462,320 fully paid-up equity shares of face value of ?1 each (“Equity Shares”), representing
¢ |Mama of the Manager to the by Fagm - 26.00% (twenty six percent) of the Voting Share Capital of Target Company from the public shareholders of the Target Company
& Email Id: openoffersi@salironadvisor.com . . . . .
Offer Wabelie: wivusaffioraicatciom pursuant to and in compliance with the requirements of the SEBI (SAST) Regulations.
Investor Grievance Id: investorgrievanced@safironadvisor.com Offer Price: Rs.76.70/-
SEBI Registration Number: INMOODO11211 Mode of Payment: Cash
Gontacl Person: Salej Darde / Sachin Prajapatl Public Announcement dated March 12, 2025 (the "PA"), Detailed Public Statement dated March 19, 2025 which was published on
Members of the C'i"lﬂmTlEE of || Mr Pattamadal Natarajasarma Vijay (DIN: D0049992) - Chalrperson and Member March 20, 2025 (the "DPS"), Draft Letter of Offer dated March 27, 2025 (the “DLoF”) and Corrigendum to Public Announcement,
g, |Independent Directors ("IDC |, o pacv 0 agesh (DIN: 01634324) - Mamber Detailed Public Statement and Draft Letter of Offer dated March 28, 2025 which was published on March 29, 2025 (the “Corrigendum”)
© |Members” or “Members of AT : o have been issued by JM Financial Limited (“Manager to Open Offer”), on behalf of the Acquirer.
the IDC" iii. Mr. Mopperthy Sudheer (DIN: 00404317) - Member _ — :
: e 4 Name(s) of the Acquirer and PAC with the Acquirer : M/s. Coromandel International Limited (“Acquirer”).
IDC Member's relationship . ﬂ:!&l?fgh;lleg:jhrﬁ; 31"'3 Independent and Non -Executivi: Directors on the Board of As stated by the Acquirer in the Draft Letter of Offer, there are no persons acting in concert with the Acquirer in relation to the Open
el ' il A1y. Offer.
with the Target Company i . W ; s
7. | (Director, Equity shares il. F?r:'lher, the 1”1E'I11'|'|Ji[rh 1qrrIL‘Illtl |;:'-:Jnnllrm that they do not hold any Equity Sharas or 5 Name of the Manager {o the offer M Financial Limited
owned, any other contract / DUk SPlLIRNS | 'E Al Lampany, Address: 7th Floor, Cnergy, Appasaheb Marathe Marg, Prabhadevi, Mumbai — 400 025, India.
relationship), il any fil. Other than thelr positions as Directars of the Target Company, there are no other Tel: +91 22 6630 3030
' confracts or relationships with the Target Company, Fax: +91 22 6630 3330
Mone of the membars of the IDC has traded in Equity Shares/ other securities of the E-mail: naclopenoffer@jmfl.com
Trading in the Equity shares/ | Target Company during the: Website: www.jmfl.com
8. |other securities of the Target  [i. 12 (twelve) months period prior to the date of the Public Announcement ("PA"} Contact person: Ms. Prachee Dhuri
Company by IDC Members dated Friday. December 27, 2024; and SEBI registration no.: INM000010361
ii. period from the date of the PAill the date of this recommendation. 6  Members of the Committee of Independent Directors : a) Mr. Sudhakar Kudva (DIN 02410695) — Chairman
106 Member's relationship b)  Mr. Ram Krishna Mudholkar (DIN 00012850) — Member
i [l i
g E"m “"Ehﬂq”"er P irecioe, None of the mambers of the IDC have any confractual or any ather relationship with ¢) Mr. Santanu Mukherjee (DIN 07716452)- Member
Quily shares owned, any the Acquirer alang with PAC, d) Mr. N Sambasiva Rao (DIN 06400663) — Member

Other contract / relationship), e) Ms. Veni Mocherla (DIN 08082163) — Member

if any, _
Not Applicable a5 the Acauirer is an indrvidual, f)  Dr. M. Lakshmi Kantham (DIN 07831607)— Member

Trading in the Equity shares/  |Further, none of the IDC members has traded in Equity Shares of PAC during tha: 7 IDC Member’s relationship with the TC (Director, Equity shares | @) All the members of the IDC are Non-Executive Independent Directors on the Board of Directors of the Target Company.

10. |other securities of the Acquirer [i. 12 (twelve) months period prior to the date of the PA ie., Friday, December owned, any other contract / relationship), if any : b) None of the members of IDC hold any equity shares in the Target Company.

by IDC Members 272024 and c) Exceptas mentioned below, none of the members of the IDC have entered into any contract or have any relationship with the
ii. period from the date of the PA till the date of this recommendation. ~ TargetCompany: . _ _ o _ . _
Based on the review T i.  Mr. Santanu Mukherjee is the Chairman of the Audit committee, Nomination and Remuneration Committee and Banking

; Committee.

L H:_FI?Emh?fﬂl-:;?%f;ﬁv:!u::;”;::‘IET;;;EIEEEF; ﬁ?iﬁ Eainz?ilﬁfpargl:rmﬁi ii.  Mr. Sudhakar Kudva is the Chairman of Stakeholders Relationship Committee, CSR Committee and Risk Management

prescribed by tha SEBI (SAST) Requlations, 2011: Committee. He is also a member of Nomination and Remuneration Committee, Audit Committee and Banking Committee.

Recommendation on ihe . : ; ; . iii. Mr. N Sambasiva Rao is the member of Audit Committee.
Open offer, as to whethes by IDC Members believe that the Ofer is In line with the SEBI (SAST) Regulations, v, Ms. Veni Mocherla is the member of CSR Committee.

TV |iha offer 14 or i ol fair and 2011 and the same is fair and raasonabla. However, 1D members would like
fEaE-:ln‘alI:HE ' 1o draw the attenfion of the Shareholders that, the Equity Shares of the Target 8 Trading in the Equity shares/other securities of the Target | No members of the IDC have traded in any of the equity shares/ securities of the Target Company (i)during the 12-month period
Company are trading on B5E at a price that is higher than the Offer Price; and Company by IDC Members : preceding the date of the PA; and (ii) during the period from the date of the PA and till the date of this recommendation.
c) It is advised to the shareholders to mdependenily evaluate the open offer 9 IDC Member’s relationship with the Acquirer (Director, Equity | None of the members of IDC:
}Iis-arws current share price and take an inlormed deciskon before participating shares owned, any other contract / relationship), if any : a) are Directors on the Board of the Acquirer;
in the Offer b) holds any equity shares or other securities of the Acquirer; and
1. The IDG Members have reviewed: c) have any contracts/ relationship with the Acquirer.
a) Public Announcement (*PA") dated Decembar 27, 2024;
h:l Netailad Public States '|L | "}EIFS" dated Januare 02 2025 and was ncblished 10 Trading in the Equity shares/other securities of the Acquirer by | None of the members of the IDC have traded in any of the equity shares/ securities of the Acquirer during the:
] o .j!inuaruﬂ;!l: E[I-Eﬂﬁ-'ll He ! L N TR AR IDC Members : a) 12 months period preceding the date of the PA; and
¢} Draft LET[ET of Offar ['I'EILUF";I datad January 10, 2025 b) period from the date of the PA and till the date of this recommendation.
d) Letter of Offer (“LOF") dated July 23, 2025; 11 Recommendation on the Open offer, as to whether the offer is | The IDC has perused the PA, DPS, DLoF, and the Corrigendum issued by JM Financial Limited on behalf of the Acquirer, the
2 The IDC members also noted that: fair and reasonable : members of the IDC believe that the offer is fair and reasonable and in line with the SEBI (SAST) Regulations.
a) The Eaquity Shares of the Target Company are frequently traded in tarms of dHovye_ver, tge ;:ubrl:ctihareholders oftge tirg.et (;ompalmy I:?lre c;adwsg?cf to independently evaluate the Open Offer and make informed
; , ; Regulations 2(1)(j) of the SEBI (SAST) Regulations, 2011 Fe‘r:t'ﬁ'on a oubW e f‘:‘; °rlg‘(’:t to tef? e;h ‘ta't"hs ?_res ';‘ é e Open ° er. * roceived it from the sublic sharehold
uymmary af reasons lor . (4 k : urther, members of the confirm that the Target Company has not received any complaint from the public shareholders
12 recommendation o) -{gﬁs{;‘[;rggﬁﬁig:i;1gauiﬁmﬂBME with Regulations B(1) and 8(2} of the SEBI regarding the Open Offer process, valuation price or valuation method.
¢) The Offer Price of ¥ 62.15/- per Equity Share is higher than (i) negotiated price 12 Summary of reasons for recommendation | TheIDC has reviewed the PA, DPS, the DLoF and the Corrigendum issued / submitted by JM Financial Limited for and on behalf
under the Share Purchase Agreement executed on December 27, 2024, e (IDC may also invite attention to any other place, e.g. company’s | of the Acquirer and believe that the Offer Price of Rs. 76.70 per fully paid up Equity Share (“Offer Price”) offered by the Acquirer
35/~ per Equity Share and higher than (i) the volume-weighted average market website, where its detailed recommendations along with written | (heing the highest price prescribed) s in line with the SEBI (SAST) Regulations and prima facie appears to be fair and reasonable
price of shares for  period of sixty trading days immediately preceding the date advice of the independent adviser, if any can be seen by the | pased on an independent valuation certificate dated July 28, 2025 issued by M/s. M.H.B & Associates, Chartered Accountants
of the PA as traded on the BSE, being only stock exchange where the equity shareholder) : FRN: 140966W (Ms. Mamta Bhatia, Designated Partner, membership number: 114050). The Offer Price is higher than the volume-
shares of the Target Company are listed, i.e. ¥62.13/- per Equity Share, weighted average market price of the Target Qompa_ny’s equity shares fqr a perigd of 60 trading days imme@iatgly_preceding ’Fhe
Based on the above. the IDC Members are of the view that the Offar Prica o date of the PA as traded on stock exchange with maximum volume of trading [National Stock Exchange of India Limited (NSE)] i.e.
¥ 6215/~ per equity s;haﬂr i5 in lina with the parameters prascribed by SEBI (3AST) Rs. 65.30 per Equity Share.
Requlations. 2011 Further, the members of the IDC draw attention to the closing market price of the Equity Shares of the Target Company on NSE as
3 D] e m Thg - : d e - ] e e The WRETh (e I on July 28, 2025 being Rs. 279.29 per Equity Share, which is higher than the Offer Price. Accordingly, the Public Shareholders of
- D;;':Js'uﬁ E:j ""D""Lg E’[a et EEE TECOMIMBNOAUGIE WiTe UINANNTHALIY BPAFOVEC Ty e hEMTEts of Ui : the Target Company are advised to independently evaluate the Offer and make informed decisions on whether or not to offer their
I O Indepence shares in the Open Offer.
14. : R MNone p
Advisars, i any i This statement of recommendation will be available on the website of the Company at www.naclind.com
i r
15. ilq%-l?gﬁ:::ﬁ; dI'I'IHEtE tobe Mone 13 Disclosure of the voting pattern of the IDC Meeting : The recommendations were unanimously approved by the members of the IDC present in the Meeting held on July 28, 2025.
Tarmis mot definad herein carry the meaning ascribed fo them in the Letter of Offer dated July 23, 2025, 14 Details of Independent Advisors, if any : M/s. M.H.B & Associates, Chartered Accountants, Mumbai.
To the best of our knowladge and belief, after making proper enquiry, the information contained In or accompanylng this 15 Any other matter(s) to be highlighted : None
staterment is, in all material respect; true and cormact and not misleading, whether by omission of any information or otherwise, _ , . , , - - . , , _
and includes all the information required to be disclosed by the Target Company under the SEBI (SAST) Regulations, 2011 To the best of our knowledge and belief, after making proper enquiry, the information contained in or accompanying this statement is, in all material respect, true and correct and not misleading, whether
For and on behalf of the Committee of Independent Directors of by omission of any information or otherwise, and includes all the information required to be disclosed by the TC under the Takeover Code.”
Pharmaids Pharmaceuticals Limited For and on behalf of the Committee of Independent Directors of NACL Industries Limited
Sd/- Sd/-
Pattamadal Natarajasarma Vijay _ Sudhakar Kudva _
Place: Philadelphia, Pannsylvania. LISA Chairperson of 1DC Date : July 28, 2025 Chairman of the Committee of Independent Directors
Date: July 28, 2025 DIN: 00049992 ’ (DIN 02410695)

Place : Hyderabad
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% ;:::m :rl —nq"-l S o 30 T eTe I e R ) Unitholders can view or download the Annual Report from the website of LIC Mutual Fund or AMFI’s website or
P [ m—— o T, | saaa0es [ onanes & 1 T submit a request for a physical or electronic copy of the Annual Report by any of the following modes:
P H A H M A I D S P HA H MAC E UTI CA L S L [ M ITE D "_;_-'11?_" ;:,«,T;ﬂ ?:‘ §r111~fn—_1 o 111nr—n-‘==.1 L 1) Calling on toll free number: 1800-258-5678 from 9.00 a.m. to 6.30 p.m., Monday to Saturday; or
P.egelatemﬂ I]11i.:-a- Unit 201, 2nd Floor, Brigade Rubix, 20/14, HMT Factory Mair Plar Tl TELT F7A 91 AT R | 27.00.2005 (28082025 W 30 ) 2) Sending an email to service_licmf@Kkfintech.com from registered email id; or
Jilik - Corporale Idannfmalmn Humher i P e i . . , .
| B 16. | #7 9 sqeR SR T @ (0 S | cnurit@resurgentipl.com 3) Sending a duly signed written request to any of the Investor Service Centers of LIC Mutual Fund.
[ T wiE .
Recommendations of the Committee of independent Directors (the "IDCG™) of Pharmalds Pharmacesticats Limited (the "Targel Tt - Investors/Unit holders are requested to take note of the same.
Company™) under Regulation 26(7) of the Securities and Exchange Board of India (Substantial Acquisition of Shares and ity weEmT For LIC MUTUAL FUND ASSET MANAGEMENT LIMITED
Takeovers) Regulations, 2011, as amended (the “SEBI (SAST) Regulations, 2011") in relation to the open offer to the public Farte el Wieeres weent Date : 29" July, 2025 Sd/-
shareholders of the Taugat ﬂlpmpany made by Shankarappa Nagaraja Winaya Babu (“Acquirer™), along with Tumkur Trade e aftn itedfor. gl ffirke & dhomfamed d tolbegaer Ak Place: Mumbai Authorized Signatory
Center Private Limited ("PAG"). e T IBBI/IPE-0084,/1PA-3/2022-23,/50018
St No. Topic Particular _ e 31 feeter 2025 W% As part of Go-Green initiative, investors are encouraged to register/update their email ID
T 1 |Date July 28, 2025 T 505, o e, T, I R m BT 50, TR, AT 122018 and Mobile Number with us to support paper-less communication.
_ : -  glip.tirt@ressrsntraloon sthshsdacanicd o FL ST et o B L
2. |Name of the Target Company | Pharmaids Pharmaceuticals Limited fasif®: 30.07.2025 Mutual Fund investments are subject to market risks, read all scheme related documents carefully.

The Open Offer is baing made by the Acquirar al-uwg with PAG in terms of Regulations
3(1) and 4 of the SEBI {SAST) Aeguiations, 2011 for acquisition of up to 91,689,632

Details of the Offer pertainig | (Vinety One Lakh Sbty Nine Thousand Sk Hundred Thirty Twa) fully paid-up equity _@&": NACL Industries Limited
3. to Target Enfnparg,fp 9 | shares of face value of ¥10/- each {the “Equity Shares™), reprasenting 26% {Twenty - CIN: L24219TG1986PLC016607
iyt Six Parcent) of the total Voling Share Capital of the Target Company on a fully diliad ) ) . . . _ . _
basis from the eligible shareholders of the Targst Emnpan}' for cash at a price ol Registered Office: Plot No.12-A, “C” Block, Lakshmi Towers, No..8-2-248/1/7/78,.Nagarjuna H|II§, Panjagutta., Hyderabad-500082, Telangana State, India
1% 62.15/- (Rupees Sity Two Point One Five Only) per aquity share ("Open Offer"). Phone: 040-24405100; e-mail: investors@naclind.com; Website: www.naclind.com
: ! Acquirer; Shankarappa Magaraja Vinaya Babu Recommendations of the Committee of Independent Directors (“IDC”) constituted by the Board of Directors of M/s. NACL Industries Limited (“Target Company”) on the Open Offer made
a Narme of the Acquirer and PAC PAC: Tumkur Trade Centar Private Limited by M/s. Coromandel International Limited (“Acquirer”) to the public shareholders of the Target Company under Regulation 26(7) of Securities and Exchange Board of India (Substantial
with the Acquirer CIN: U45403% 8201 BFTC 113380 Acquisition of Shares and Takeovers) Regulations, 2011 (“SEBI (SAST) Regulations”)
Saltron Capital Advisors Private Limited 1 Date: July 28, 2025
605, swth Foor, Cenire Paint, Andhen-Kurla Road, J. B. Nagar, P
g A : ; ; : NACL Indust Limited
Andhen (East), Mumbai-400 059 Maharashtra, India, 2 Name of the Target Company (TC) n_ uees "T_" .e_ : : — :
Tel. No.: +91 22 497303%4 3  Details of the Offer pertaining to TC : Open Offer for acquisition of up to 52,462,320 fully paid-up equity shares of face value of ?1 each (“Equity Shares”), representing
Mame of the Manager to the o e e e 26.00% (twenty six percent) of the Voting Share Capital of Target Company from the public shareholders of the Target Company
ot Email l: openoffersc@salfronadvisor.com ) i . . .
Difer : ; pursuant to and in compliance with the requirements of the SEBI (SAST) Regulations.
Website: www.saffronzdvisor.com _
Investor Grievance Id: investorgrievance@satfronadvisor com Offer Price: Rs.76.70/-
SEBI Registration Number: INMODOD11211 Mode of Payment: Cash
: Gontact Person: Satef Darde [ Sachin Prajapati Public Announcement dated March 12, 2025 (the "PA"), Detailed Public Statement dated March 19, 2025 which was published on
Iru.ﬂger'ﬁber;ﬂﬂt [S_E: EIEIHIT}:[I%EEUF . Mr. Pattamadal Natarajasarma Vijay (DIN: 00049992} - Chaimerson and Member Marqh 20, 20.25 (the "DPS"), Draft Letter of Offer dated March 27, 2025 (t_he “DLoF”) _and Corrigendum to Public A‘\‘nnogncemen},
i ridepern ,I.-I' !I‘EL ors i, Wr Methuku Nagesh (DIN: 016534324) - Member Detailed Pu_bhc Statement apd Drgft Lgtt_erof Offer dated March 28, 2025 which was published on March 29, 2025 (the “Corrigendum”)
Members™ or “Members of | 1 s have been issued by JM Financial Limited (“Manager to Open Offer”), on behalf of the Acquirer.
the 10C™) iit, Wr. Mopperthy Sudheer (DIN: 00404917 - Member - — -
- o = 4 Name(s) of the Acquirer and PAC with the Acquirer : M/s. Coromandel International Limited (“Acquirer”).
IDC Membér's relationship ! ﬁILITDaEﬂrSIEEn:;h:r?E F:”:' Independent and Non -Executive Directors on the Board of As stated by the Acquirer in the Draft Letter of Offer, there are no persons acting in concert with the Acquirer in relation to the Open
: LR Ty, Offer.
with the Target Company o . z L
T {Director, Equity shares ! ;I[J![Etlr:elt:;mrgzr:?ﬁ:g ETI!;EEI gg::g;;pa[ they do not hold any Equity Shares: or 5  Name of the Manager to the offer : JM Financial Limited
owned, any other confract, | . . T ] : Address: 7th Floor, Cnergy, Appasaheb Marathe Marg, Prabhadevi, Mumbai — 400 025, India.
mlmrunshi;]. if any jil, Other than their posifions as Diractors of the Target Company, therg are no other Tel: +91 22 6630 3030
contracts or relationships with the Targe! Gompany Fax: +91 22 6630 3330
Mong of the members of the 1DC has traded in Equity Shares’ oiher securities of he E-mail: naclopenoffer@jmfl.com
Trading in the Equity shares/ | Target Company during the: Website: www.jmfl.com .
8. |other securities of the Target i, 12 (welve) months pened prior 1o the date of the Public Announcament {“PA™ Contact person: Ms. Prachee Dhuri
Company by 1DC Members dated Friday, December 27, 2024; and SEBI registration no.: INM000010361
1 —— i period from the date of tha PA fill the date of this recommandation. 6  Members of the Committee of Independent Directors : a) Mr. Sudhakar Kudva (DIN 02410695) — Chairman
ID Member's relabionship b) Mr. Ram Krishna Mudholkar (DIN 00012850) — Member
g E'“:lﬁ" ;ﬁ;’i‘;'ﬁm&m;mr None of the members of the IDG have any contractual or any other relatianship with ¢)  Mr. Santanu Mukherjee (DIN 07716452)- Member
. | Equsty med, any the Acquirer alang with PAC, d) Mr. N Sambasiva Rao (DIN 06400663) — Member

(e COMEAc | FlabonsIng ), e) Ms. Veni Mocherla (DIN 08082163) — Member

If any, _
Not Applicabie as the Acquirer is an mndividual f)  Dr. M. Lakshmi Kantham (DIN 07831607)— Member
Trading in the Equity shares/ | Furthar, none of the IDC members has tradad in Equity Shares of PAC during the: 7 IDC Member's relationship with the TC (Director, Equity shares | @) All the members of the IDC are Non-Executive Independent Directors on the Board of Directors of the Target Company.
10, |other securitias of the Acquirer|j. 12 (twelve) months perigd prior to the date of the PA ie., Friday, Dacember owned, any other contract / relationship), if any : b) None of the members of IDC hold any equity shares in the Target Company.
by IDC Mambars 27 2024 and c) Exceptas mentioned below, none of the members of the IDC have entered into any contract or have any relationship with the
_{ii. period from the data of tha PA till the date of this recommandation Target Company:

i.  Mr. Santanu Mukherjee is the Chairman of the Audit committee, Nomination and Remuneration Committee and Banking

Based an the review, .
Committee.

o f

Al Tth: ID.E M'?'?“'?E'S arﬁ of ""% i th’-i_'[ mF ﬂﬁm_ EFI[".E of .?E'E 15 } (Rupees ii.  Mr. Sudhakar Kudva is the Chairman of Stakeholders Relationship Committee, CSR Committee and Risk Management

oty Twio Point One Fve only) per Equity Share is in ling with the parameters C . He is al ber of Nominati 4R ion C ) Audit C . d Banking C 4

prescribed by the SEBI (SAST) Requiations, 2011 ommittee. He is also a member of Nomination and Remuneration Committee, Audit Committee and Banking Committee.
Recommeandation on the = ; R 2 L ii. Mr. N Sambasiva Rao is the member of Audit Committee.

; e b} 10C Members believe that the Offer i in line with the SEBI [5AST) Reguiations, . . . .
Open offer, as to whether ] T iv. Ms. Veni Mocherla is the member of CSR Committee.

1 the offer k= of k2 not. fair and 20171 and the =ame is faF and reasonable. Howewver, 100 mambers would like

bl o diaw the ;ﬁtgnlm.” ol the Snamn.umﬁ.”_; EI_'In’i_l._ll‘lE Equity Shares of _thE Targed 8 Trading in the Equity shares/other securities of the Target | No mer_nbers of the IDC have tradeg in any of the eguity shares/ securities of the Tar_get Company (il)during the 12-month period
Company are trading on BSE at a price that is higher than the Offer Price; and Company by IDC Members : preceding the date of the PA; and (i) during the period from the date of the PA and till the date of this recommendation.
g) It i aowsed to the sharehodders to independently evaluate the open afler 9 IDC Member’s relationship with the Acquirer (Director, Equity | None of the members of IDC:
Vis=&-vis curreni share price and take an informed decision before participating shares owned, any other contract / relationship), if any : a) are Directors on the Board of the Acquirer;
in the Offer, b) holds any equity shares or other securities of the Acquirer; and
1, The IDC Membars have reviewed: c) have any contracts/ relationship with the Acquirer.

) Public Announcement (*PA”) dated December 27, 2024,

B} Detalled Public Statement (“DP8™) dated January 02, 2025 and was published
on January 03, 2025;

c) Draft Letter of Offer (“DLOF") dated January 10, 2025

10 Trading in the Equity shares/other securities of the Acquirer by | None of the members of the IDC have traded in any of the equity shares/ securities of the Acquirer during the:
IDC Members : a) 12 months period preceding the date of the PA; and
b) period from the date of the PA and till the date of this recommendation.

d} Letter of Offer (“LOF™) dated July 23, 2025; 11 Recommendation on the Open offer, as to whether the offer is | The IDC has perused the PA, DPS, DLoF, and the Corrigendum issued by JM Financial Limited on behalf of the Acquirer, the

2 The IDC members also noted that: fair and reasonable : members of the IDC believe that the offer is fair and reasonable and in line with the SEBI (SAST) Regulations.

a) The Equity Shares of the Target Company are frequently traded in ferms of However, the public shareholders of the Target Company are advised to independently evaluate the Open Offer and make informed
Regulabions 2(1)()) of the SEBI (SAST) Regulations, 2011 decision about whether or not to tender their shares in the Open Offer.

19 sUmmary of reasons for bl The Offer Price IIE in accordance with Requlations B(1) and B(2) of the SEBI Further, members of the IDC confirm that the Target Company has not received any complaint from the public shareholders
* | recommendation (SAST) ﬁegula!lu: g EL‘"‘II ' " el regarding the Open Offer process, valuation price or valuation method.

e] The Offer Price of ¥ 62,15/~ per Equity Share is higher than (i) negotiated price 12 Summary of reasons for re_commendatlon , The IDC has reviewed the PA, DPS, the DLoF and the Corrigendum issued / submitted by JM Financial Limited for and on behalf
under the Share Purchase Agresment execuled on December 27, 2024, |e. (IDC may also invite attention to any other place, e.g. company’s |  of the Acquirer and believe that the Offer Price of Rs. 76.70 per fully paid up Equity Share (“Offer Price”) offered by the Acquirer
¥35/- per Equity Share and higher than (i) the volume-weighted average market WebSIte, Where its detailed reco_mmepdatlons along with written | (peing the highest price prescribed) is in line with the SEBI (SAST) Regulations and prima facie appears to be fair and reasonable
price of shares for a period of siy trading days immediately preceding the data advice of the. independent adviser, if any can be seen by the | pased on an independent valuation certificate dated July 28, 2025 issued by M/s. M.H.B & Associates, Chartered Accountants
of the PA as traded on the BSE, being only stock exchange where the equity shareholder) : FRN: 140966W (Ms. Mamta Bhatia, Designated Partner, membership number: 114050). The Offer Price is higher than the volume-
shares of the Target Company are listed, i.0. ¥62.13/- par Equity Shara : weighted average market price of the Target Company’s equity shares for a period of 60 trading days immediately preceding the

date of the PA as traded on stock exchange with maximum volume of trading [National Stock Exchange of India Limited (NSE)] i.e.
Rs. 65.30 per Equity Share.

Further, the members of the IDC draw attention to the closing market price of the Equity Shares of the Target Company on NSE as
on July 28, 2025 being Rs. 279.29 per Equity Share, which is higher than the Offer Price. Accordingly, the Public Shareholders of
the Target Company are advised to independently evaluate the Offer and make informed decisions on whether or not to offer their

Based on ihe above, the [DC Members are of the view that the Ofier Price of
¥ 62,15/~ per equity share is in lne with the parameters prescribed by SEBI (SAST)
Hequlations, 2011,

13._| Disclosure of voting pattem | Thasa recommendations were unanimously approved by the Membars of the IDC.

14 Detq:ls of !ﬂﬁ&::uewdmzl Nane shares in the Open Offer.
Advisors, i any. This statement of recommendation will be available on the website of the Company at www.naclind.com
my oitisar ar , , . .

T, ﬁlgﬂﬁéh&éﬂan o Mone 13 Disclosure of the voting pattern of the IDC Meeting : The recommendations were unanimously approved by the members of the IDC present in the Meeting held on July 28, 2025.
Terts not defined herein carry the meaning ascribed 1o them in the Letter of Offer dated July 23, 2025 14 Details of Independent Advisors, if any : M/s. M.H.B & Associates, Chartered Accountants, Mumbai.
To the best of our knowledge and belief, after making propar enquiry, the information contained in or accompanying this 15 Any other matter(s) to be highlighted : None
staternant 18, m all matenal respact, true and correct and not mesleading, whether by omission of any infarmation or otherwize, _ . _ . _ o - T . . _
and inciudes all the information required to be disclosed by the Target Company under the SEBI (SAST) Regulations, 2011 To the best of our knowledge and belief, after making proper enquiry, the information contained in or accompanying this statement is, in all material respect, true and correct and not misleading, whether

Ear and an betialf of the Committee of Intf;EpElHienl Directars of by omission of any information or otherwise, and includes all the information required to be disclosed by the TC under the Takeover Code.”
Pharmaids Pharmaceuticals Limited For and on behalf of the Committee of Independent Directors of NACL Industries Limited
Sd/- Sd/-
Pattamadai Matarajasarma Vijay _ Sudhakar Kudva _
Place: Philadelphia, Pennsylvania, USA Chairperson of IDC Date : July 28, 2025 Chairman of the Committee of Independent Directors
Date: July 28, 2025 DIN: DD04%992 (DIN 02410695)
Iln'lqulljlﬁrl Place : Hyderabad
az
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Regd. Office: Muthoof Centra, TC Mo 27/3022, Punnen Road, Thirvvananthapuram, Kerala, India - 695001,
CIN : US5920KL1997PLCO11518, Ph: +31 471 49114040, 2331427
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# P 3 % ma e STl SREE 201 @ e 1as @ Fratftargeme el Sems o (AT T AR A A g (Investment Managers to LIC Mutual Fund)
¥ AR 3“"* R v & | 7 4.'-17m':-4|'|fe!4'.1'4-| 1 H s g . , . CINNo: Usm(ﬂ\" H1994PLCO77858 , .
) i i R ) P T SRR B e e S G G ot R e T e W T Registered Office: Industrial Assurance Bldg. 4" Floor, Opp. Churchgate Station, Mumbai — 400 020
Pl kol gy u'?ﬂ"m % za) e %1 e o 91| L Eﬁiﬁff-"-g' '; mg' BRErFYGWONILUVE a7 Tel.No.: 022-66016000 Toll Free No.: 1800 258 5678 Fax No.: 022-66016191
bR : - g i A T 1 A ) SR r"|"1_lTr'?'|,.-.‘.“|'~ﬁ LSE=aharing Email: service_licmf@kfintech.com ¢ Website: www.licmf.com
e slblilibl bt B ' | NOTICE NO. 29 of 2025-2026
‘ T/~ | o i i a5 o v s g o fors  NOTICENO.290f20520%6
faets - 20 A, 2025 S e T P o e e Il:ﬂ*’:;ﬂ;:“ wiBgEFYOWONILUVC a7 Hosting of the Annual Report of the Schemes of LIC Mutual Fund for the Financial Year ended 31% March 2025
10, | =R 37 oo A1 FO 3] S0 T | 14082028 (30072025 ¥ 15 F) ' NOTICE is hereby given that in terms of Regulation 56 of SEBI (Mutual Funds) Regulations, 1996 and circulars
1. T’_ﬁ_ﬂ ST i AT A | 19.06.2026 (14.08.2025 ¥ 5 i) issued by SEBI from time to time, the Annual Report of all the Schemes of LIC Mutual Fund for the financial
—= -_T,_; T e | S s S year ended 31 March 2025 has been hosted on the website of LIC Mutual Fund viz. www.licmf.com and on the
5 e 1 il L5 & [} E '_ E a .: . . . . . . .~ . ———-
i HL!” website of Association of Mutual Funds in India (AMFI) viz. www.amfiindia.com.
A TS T A o (LS R B & 1 11 | . . . y :
13: i‘T“h-"T"__I“;'“j];'” R AR 200N (08 2000 3T Unitholders can view or download the Annual Report from the website of LIC Mutual Fund or AMFI's website or
1 T i . . . .
14, | el s iRl @ e o, | 28002058 (27 08 2028 7 1 ) submit a request for a physical or electronic copy of the Annual Report by any of the following modes:
PHAHMAI DS PHARMACEUTICALS LI M ITED I'“-!""”-";_‘F‘T. -‘15";1 ':’ A Al & 1) Calling on toll free number: 1800-258-5678 from 9.00 a.m. to 6.30 p.m., Monday to Saturday; or
T 71 T e
HE-‘EI.:tan'd HITI{:E Unit 20 | 1, 2nd Floar, Br E"ﬂ g Rul II*I;:jl f HMT L ITIII:' "1L'Irrl 4 Plamatio 15. | EWINT VRN A 0 o o . | 27002008 (28.08.2005 31 30 ) 2) Sending an email to service_licmf@kfintech.com from registered email id; or
iengaluru, Karnatak: 'I'. a- 560013 orporale Identi H,atlnn umpber: Lag. - : — | . . , .
e L Lt 19 | Emall p : narmaids.com | Webie |te 5 N 16, | #4951 A T S F R 96 | cepnurit@resurgsatrol com 3) Sending a duly signed written request to any of the Investor Service Centers of LIC Mutual Fund.
+9 il f compliance@pharmaids.com g phamaids.cor et e
“ r : Investors/Unit holders are r ted to take note of the same.
Recommendations of the Committes of Independent Directors (the “IDC™} of Pharmalds Pharmaceutical r:L mited (the “Target HeiT =T - estors/Unit holders are requested to take note of the same
Company™) under Regulation 26(7) of the Securities and Exchange Board of India {Substantial Acquisition of Shares and it wE For LIC MUTUAL FUND ASSET MANAGEMENT LIMITED
Takeovers) Reguiations, 2017, as amended {ihe “SEBI (SAST) Regulations, 20117} in relation to the open offer to the public Tt ¥oivae AT OO Date : 29t July, 2025 Sd/-
shareholders of the Target Company made by Shankarappa Nagaraja Vinaya Babu (“Acquirer”), along with Tumkur Trade i i divda weie Bl & desad #§ e G Place: Mumbai Authorized Signatory
Center Private Limitad (“PAC"). awbirfiam Sl IBBI/IPE-0084,/1PA-3,/2022.23,/50018 R
s No. Topic Particular g 31 P 2025 s T As parl of Go-Green initiative, investors are encwraged to register/update their email ID
Date July 28, 2025 s 905, ol dfm, Sfe-eh, g v ET 50, [T, BT 122018 and Mobile Number with us to support paper-less communication.
2. |Mama of the Target Company | Pharmaids Pharmaceuticals Limitad Rewtar: 30.07.2025 Mutual Fund investments are sul:ge:t to market risks, read all scheme related documents carefully.

The Opan Offer is being made by the Acquirer along with PAC in terms of Regulations
3(1) and 4 of the SEBI (5A5T) Reguiations, 20711 for acquisition of up fo 91,68,632

Ditails of the Offer nertaining | (Minety One Lakh Sady Nine Thousand Six Hundred Thirty Two) fully paid-up equity @ NAC L Ind ustrles Lim |ted
| Targﬂ'cm'npan?“ NG | ehares of face value of T10/- each (the “Equity Shares™), representing 26% (Twenty e CIN: L24219TG1986PLC016607
' ot Parcent) of the total Voting Share Capital of the Target Company on a fully diluted _ _ . . . _ _ _
basis from the eligible shareholders of the Target Company for cash at a price of Registered Office: Plot No.12-A, “C” Block, Lakshmi Towers, I\.lo..8-2—248/1/7/78,'Nagarjuna H|II§, Panjagutta., Hyderabad-500082, Telangana State, India
E_E*.E_'-..-I_:':—l_"_‘, I;E'!H'?_ﬂ.%?:iH}'.T!-;'?.E'EiDL@“E fi'_"'_f':_';l,“_lﬂfﬂﬂm_ﬂiﬂl' 5harﬂl-:"_'1_]|len ﬂﬂﬂl"j_h Phone: 040-24405100; e-mail: investors@naclind.com; Website: www.naclind.com
] Acquirer: Shankarappa Nagzraja Vinaya Babu Recommendations of the Committee of Independent Directors (“IDC”) constituted by the Board of Directors of M/s. NACL Industries Limited (“Target Company”) on the Open Offer made
4 Mame of the Acquirer and PAC PAC: Tumkor Trade Center Private Liii by M/s. Coromandel International Limited (“Acquirer”) to the public shareholders of the Target Company under Regulation 26(7) of Securities and Exchange Board of India (Substantial
- L Tumkur Trade Center Private Limited
with the Acquirer CIN: U45403KA2018PTC 113380 Acquisition of Shares and Takeovers) Regulations, 2011 (“SEBI (SAST) Regulations”)
" |Satiron Capital Advisors Private Limited ' 1 Date - July 28, 2025
iﬁgr‘,iri:'5";';'rﬁ:ﬁ;iﬂgh‘;;ﬂr?ﬂ?r'laﬂ;':tg”?ﬁ&;‘ P A, 2 Name of the Target Company (TC) NACL Industries Limited
Tel. No.: +91 27 43710394 - ' ' 3 Details of the Offer pertaining to TC : Open Offer for acquisition of up to 52,462,320 fully paid-up equity shares of face value of ?1 each (“Equity Shares”), representing
¢ |Mama of the Manager to the o b, P Y I— 26.00% (twenty six percent) of the Voting Share Capital of Target Company from the public shareholders of the Target Company
< |offer SRR L Oponul ety sRTINMaVS 06 Lo pursuant to and in compliance with the requirements of the SEBI (SAST) Regulations
) Website: www.saffronadvisorcom . '
Investor Grievance Id: investorgrievancedasafironadvisor.com Offer Price: Rs.76.70/-
SEBI Registration Number: INMOODO11211 Mode of Payment: Cash
Gontacl Person: Salej Darde / Sachin Prajapatl Public Announcement dated March 12, 2025 (the "PA"), Detailed Public Statement dated March 19, 2025 which was published on
Members of the E'i"lﬂl’mltl‘lEE of || Mr Pattamadal Natarajasarma Vijay (DIN: D0049992) - Chalrperson and Member March 20, 2025 (the "DPS"), Draft Letter of Offer dated March 27, 2025 (the “DLoF”) and Corrigendum to Public Announcement,
g, |Independent Directors ("IDC 1. o paci o agesh (DIN: 01634324) - Mamber Detailed Public Statement and Draft Letter of Offer dated March 28, 2025 which was published on March 29, 2025 (the “Corrigendum”)
© |Members” or “Members of M, T ; o have been issued by JM Financial Limited (“Manager to Open Offer”), on behalf of the Acquirer.
the IDC" iii. Mr. Mopperthy Sudheer (DIN: 00404%17) - Member : : : _ ——— —
; T 4 Name(s) of the Acquirer and PAC with the Acquirer : M/s. Coromandel International Limited (“Acquirer”).
IDC Member's relationship ; ﬂ::ﬂl%lfgh;lleg:jbrﬁga‘re independent and Non -Executive Directors an the Board of As stated by the Acquirer in the Draft Letter of Offer, there are no persons acting in concert with the Acquirer in relation to the Open
G M . [ . Offer.
with the Target Company I . i ; i
7. | (Director, Equity shares e ;?I:LTESFE:::}LTL;::”E;:: -lq:“”:g:t: E{DJ:‘.IIFSA PR My o0 AR-RoC Any EOUtY. SRR oY 5 Name of the Manager to the offer : JM Financial Limited
owned. any other contract / i - 4 pany, Address: 7th Floor, Cnergy, Appasaheb Marathe Marg, Prabhadevi, Mumbai — 400 025, India.
relationshin), il any lli. Other than thelr positions as Directors of the Target Company, there are no other Tel: +91 22 6630 3030
' confracts or relationships with the Target Company, Fax: +91 22 6630 3330
Mone of the membars of the IDC has traded in Equity Shares/ other securities of the E-mail: naclopenoffer@jmfl.com
Trading in the Equity shares/ | Target Company during the: Website: www.jmfl.com
8, |other securities of the Target |1, 12 (twelve) months period prior to the date of the Public Announcement (“PA™) Contact person: Ms. Prachee Dhuri
Company by IDC Members dated Friday. December 27, 2024; and SEBI registration no.: INM000010361
i, period from the date of the PA till the date of this recommendation. ) 6  Members of the Committee of Independent Directors : a) Mr. Sudhakar Kudva (DIN 02410695) — Chairman
106 Member's relationship b) Mr. Ram Krishna Mudholkar (DIN 00012850) — Member
g E’"m mehﬂ,q”rrer (Director, None of the members of the IDC have any confractual or any ather relationship with ¢) Mr. Santanu Mukherjee (DIN 07716452)- Member
Quily SNATES OWNED, AY ly o oviiver alang with PAC, d) Mr. N Sambasiva Rao (DIN 06400663) — Member

Other contract / relationship), e) Ms. Veni Mocherla (DIN 08082163) — Member

if any.
Py TNt Applicable a5 the Acquirar i an indrvidual. f)  Dr. M. Lakshmi Kantham (DIN 07831607)— Member
Trading in the Equity shares/  |Further, none of the IDC members has traded in Equity Shares of PAC during tha: 7 IDC Member’s relationship with the TC (Director, Equity shares | @)  All the members of the IDC are Non-Executive Independent Directors on the Board of Directors of the Target Company.
10, |other securities of the Acguirer i, 19 {twelve) months period prior to the date of the PA ie., Friday, December owned, any other contract / relationship), if any : b) None of the members of IDC hold any equity shares in the Target Company.
by IDC Members 272024 and c) Exceptas mentioned below, none of the members of the IDC have entered into any contract or have any relationship with the

ii. period from the date of the PA till the date of this recommeandation, ~ TargetCompany: _ , _ o _ _ _
Based on the review T i.  Mr. Santanu Mukherjee is the Chairman of the Audit committee, Nomination and Remuneration Committee and Banking

; Committee.
5 E 1
L E:: .I?Emmilfﬂr:;?%f;ﬁv:!u:r&:lm::‘ltm:; LEIH?::EFE ﬁ?’;ﬁf&ﬂﬂ?i&lﬁ' rﬁ:gﬁ;i ii.  Mr. Sudhakar Kudva is the Chairman of Stakeholders Relationship Committee, CSR Committee and Risk Management
prEE:rEthld by tha SEBI I:SAS%; Hﬂﬂulal-ll:lﬂgs 2011 s Committee. He is also a member of Nomination and Remuneration Committee, Audit Committee and Banking Committee.

Recommendation on ihe . : ; 7 iii. Mr. N Sambasiva Rao is the member of Audit Committee.
Open offer, as to whethes by IDC Members believe that the Ofer is In line with the SEBI (SAST) Regulations, v, Ms. Veni Mocherla is the member of CSR Committee.

TV Lihe offer I or'is nol. faic and 2011 and the same is fair and reasonable. Howaver, IDC members would like
e 7 I:}I ' 1o draw the attenfion of the Shareholders that, the Equity Shares of the Target 8 Trading in the Equity shares/other securities of the Target | No members of the IDC have traded in any of the equity shares/ securities of the Target Company (i)during the 12-month period
oo Company are trading on BSE at a price that is higher than the. Offer Price; and Company by IDC Members : preceding the date of the PA; and (ii) during the period from the date of the PA and till the date of this recommendation.
c) It is advised to ihee shareholders 1o mdependently evaluate the open offer 9 IDC Member’s relationship with the Acquirer (Director, Equity | None of the members of IDC:
'!.li!i-arl.l'ls current share price and take an informed deciskon betore participating shares owned, any other contract / relationship), if any : a) are Directors on the Board of the Acquirer;
in the Offer b) holds any equity shares or other securities of the Acquirer; and
1. The IDG Members have reviewed: c) have any contracts/ relationship with the Acquirer.
a) Public Announcement (*PA") dated Decembar 27, 2024:
) ; : ,,} :: P 10 Trading in the Equity shares/other securities of the Acquirer by | None of the members of the IDC have traded in any of the equity shares/ securities of the Acquirer during the:
b) Detailed Public Statement (“DPS™) dated January 02, 2025 and was published . . . )
: IDC Members : a) 12 months period preceding the date of the PA; and
Gl JanlUelny Gl 2085, b) eriod from the date of the PA and till the date of this recommendation
¢) Draft Letier of Offer (“DLOF") dated January 10, 2025; P '
d) Letter of Offer (“LOF") dated July 23, 2025; 11 Recommendation on the Open offer, as to whether the offer is | The IDC has perused the PA, DPS, DLoF, and the Corrigendum issued by JM Financial Limited on behalf of the Acquirer, the
9 The IDC membars also noted that: fair and reasonable : members of the IDC believe that the offer is fair and reasonable and in line with the SEBI (SAST) Regulations.

a) The Equity Shares of the Target Company are frequently tradad In terms. of However, the public shareholders of the Target Company are advised to independently evaluate the Open Offer and make informed
Regutaﬁﬂhs 2(1 :'ldi'l of the SEBI (SAST) Requiations, 2011 decision about whether or not to tender their shares in the Open Offer.

12 Summary of reasons lor Further, members of the IDC confirm that the Target Company has not received any complaint from the public shareholders

b) The Offer Price 15 in accordance with Regulations 8{1) and &{2) of the SEBI

recommendation (SAST) Regulations, 2011 regarding the Open Offer process, valuation price or valuation method.
¢) The Offer Price of T 62.15/- per Equity Share is higher than (1) negotiated price 12 Summary of reasons for recommendation ’ The IDC has reviewed the PA, DPS, the DLoF and the Corrigendum issued / submitted by JM Financial Limited for and on behalf
under the Share Purchase Agreement execuled on December 27, 2024, ie (IDC may also invite attention to any other place, e.g. company’s | of the Acquirer and believe that the Offer Price of Rs. 76.70 per fully paid up Equity Share (“Offer Price”) offered by the Acquirer
%35/~ per Equity Share and higher than (i) the volume-weighted average market website, where its detailed recommendations along with written | (heing the highest price prescribed) s in line with the SEBI (SAST) Regulations and prima facie appears to be fair and reasonable
price of shares for a period of sixty trading days immediately preceding the date advice of the independent adviser, if any can be seen by the | - pased on an independent valuation certificate dated July 28, 2025 issued by M/s. M.H.B & Associates, Chartered Accountants
of the PA as traded on the BSE, being only stock exchange where the equity shareholder) : FRN: 140966W (Ms. Mamta Bhatia, Designated Partner, membership number: 114050). The Offer Price is higher than the volume-
shares of the Target Company are isted, i.e. ¥62.13/- per Equity Share, weighted average market price of the Target Company’s equity shares for a period of 60 trading days immediately preceding the

date of the PA as traded on stock exchange with maximum volume of trading [National Stock Exchange of India Limited (NSE)] i.e.
Rs. 65.30 per Equity Share.

Further, the members of the IDC draw attention to the closing market price of the Equity Shares of the Target Company on NSE as
on July 28, 2025 being Rs. 279.29 per Equity Share, which is higher than the Offer Price. Accordingly, the Public Shareholders of
the Target Company are advised to independently evaluate the Offer and make informed decisions on whether or not to offer their
None shares in the Open Offer.

i This statement of recommendation will be available on the website of the Company at www.naclind.com

Based on the above, the IDC Members are of the view that the Offer Price of

¥ 6215/~ per equity share is in ling with the paramaters prescribad by SEBI (5AST)

| Regultions, 2011.

13. |Dischosure of voting pattern These recommendations were unanimously approved by the Members of the (DG,

14 Dmuls of !r‘-ﬁEpEﬂ{iEI‘l’[
" |Advisors, if any

15 Any other matter 1o be

highiighted Mone 13 Disclosure of the voting pattern of the IDC Meeting : The recommendations were unanimously approved by the members of the IDC present in the Meeting held on July 28, 2025.
Tarmis mot defined fhierein carry the meaning ascribed to them in the Letter of Offer dafed July 23, 2025, 14 Details of Independent Advisors, if any : M/s. M.H.B & Associates, Chartered Accountants, Mumbai.
To the best of our knowladge and belief, after making proper enquiry, the information contained In or accompanylng this 15 Any other matter(s) to be highlighted : None
statement is, in all material respect, true and correct and not misleading, whether by emission of any information or atherwise, _ ' ' ' _ . - = _ —
and includes all the information required to be disclosed by the Target Company under the SEBI (SAST) Regulations, 2011 To the best of our knowledge and belief, after making proper enquiry, the information contained in or accompanying this statement is, in all material respect, true and correct and not misleading, whether
For ami on behalf of the Committee of Indap&ﬁdant Directors of by omission of any information or otherwise, and includes all the information required to be disclosed by the TC under the Takeover Code.”
Pharmaids Pharmaceuticals Limited For and on behalf of the Committee of Independent Directors of NACL Industries Limited
5d/- Sd/-
Pattamadai Natarajasarma Vijay _ Sudhakar Kudva _
Place: Philadelphia, Pannsylvania, LSA Chairperson of 10C ) Chairman of the Committee of Independent Directors
Date : July 28, 2025
Date: July 28. 2025 DIM: 00499972 (DIN 02410695)

Place : Hyderabad

AdBaaz
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Regd. Office: Muthoof Centra, TC Mo 27/3022, Punnen Road, Thirvvananthapuram, Kerala, India - 695001,
CIN : US5920KL1997PLCO11518, Ph: +31 471 49114040, 2331427
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+9 il f compliance@pharmaids.com g phamaids.cor et e
“ r : Investors/Unit holders are r ted to take note of the same.
Recommendations of the Committes of Independent Directors (the “IDC™} of Pharmalds Pharmaceutical r:L mited (the “Target HeiT =T - estors/Unit holders are requested to take note of the same
Company™) under Regulation 26(7) of the Securities and Exchange Board of India {Substantial Acquisition of Shares and it wE For LIC MUTUAL FUND ASSET MANAGEMENT LIMITED
Takeovers) Reguiations, 2017, as amended {ihe “SEBI (SAST) Regulations, 20117} in relation to the open offer to the public Tt ¥oivae AT OO Date : 29t July, 2025 Sd/-
shareholders of the Target Company made by Shankarappa Nagaraja Vinaya Babu (“Acquirer”), along with Tumkur Trade i i divda weie Bl & desad #§ e G Place: Mumbai Authorized Signatory
Center Private Limitad (“PAC"). awbirfiam Sl IBBI/IPE-0084,/1PA-3,/2022.23,/50018 R
s No. Topic Particular g 31 P 2025 s T As parl of Go-Green initiative, investors are encwraged to register/update their email ID
Date July 28, 2025 s 905, ol dfm, Sfe-eh, g v ET 50, [T, BT 122018 and Mobile Number with us to support paper-less communication.
2. |Mama of the Target Company | Pharmaids Pharmaceuticals Limitad Rewtar: 30.07.2025 Mutual Fund investments are sul:ge:t to market risks, read all scheme related documents carefully.

The Opan Offer is being made by the Acquirer along with PAC in terms of Regulations
3(1) and 4 of the SEBI (5A5T) Reguiations, 20711 for acquisition of up fo 91,68,632

Ditails of the Offer nertaining | (Minety One Lakh Sady Nine Thousand Six Hundred Thirty Two) fully paid-up equity @ NAC L Ind ustrles Lim |ted
| Targﬂ'cm'npan?“ NG | ehares of face value of T10/- each (the “Equity Shares™), representing 26% (Twenty e CIN: L24219TG1986PLC016607
' ot Parcent) of the total Voting Share Capital of the Target Company on a fully diluted _ _ . . . _ _ _
basis from the eligible shareholders of the Target Company for cash at a price of Registered Office: Plot No.12-A, “C” Block, Lakshmi Towers, I\.lo..8-2—248/1/7/78,'Nagarjuna H|II§, Panjagutta., Hyderabad-500082, Telangana State, India
E_E*.E_'-..-I_:':—l_"_‘, I;E'!H'?_ﬂ.%?:iH}'.T!-;'?.E'EiDL@“E fi'_"'_f':_';l,“_lﬂfﬂﬂm_ﬂiﬂl' 5harﬂl-:"_'1_]|len ﬂﬂﬂl"j_h Phone: 040-24405100; e-mail: investors@naclind.com; Website: www.naclind.com
] Acquirer: Shankarappa Nagzraja Vinaya Babu Recommendations of the Committee of Independent Directors (“IDC”) constituted by the Board of Directors of M/s. NACL Industries Limited (“Target Company”) on the Open Offer made
4 Mame of the Acquirer and PAC PAC: Tumkor Trade Center Private Liii by M/s. Coromandel International Limited (“Acquirer”) to the public shareholders of the Target Company under Regulation 26(7) of Securities and Exchange Board of India (Substantial
- L Tumkur Trade Center Private Limited
with the Acquirer CIN: U45403KA2018PTC 113380 Acquisition of Shares and Takeovers) Regulations, 2011 (“SEBI (SAST) Regulations”)
" |Satiron Capital Advisors Private Limited ' 1 Date - July 28, 2025
iﬁgr‘,iri:'5";';'rﬁ:ﬁ;iﬂgh‘;;ﬂr?ﬂ?r'laﬂ;':tg”?ﬁ&;‘ P A, 2 Name of the Target Company (TC) NACL Industries Limited
Tel. No.: +91 27 43710394 - ' ' 3 Details of the Offer pertaining to TC : Open Offer for acquisition of up to 52,462,320 fully paid-up equity shares of face value of ?1 each (“Equity Shares”), representing
¢ |Mama of the Manager to the o b, P Y I— 26.00% (twenty six percent) of the Voting Share Capital of Target Company from the public shareholders of the Target Company
< |offer SRR L Oponul ety sRTINMaVS 06 Lo pursuant to and in compliance with the requirements of the SEBI (SAST) Regulations
) Website: www.saffronadvisorcom . '
Investor Grievance Id: investorgrievancedasafironadvisor.com Offer Price: Rs.76.70/-
SEBI Registration Number: INMOODO11211 Mode of Payment: Cash
Gontacl Person: Salej Darde / Sachin Prajapatl Public Announcement dated March 12, 2025 (the "PA"), Detailed Public Statement dated March 19, 2025 which was published on
Members of the E'i"lﬂl’mltl‘lEE of || Mr Pattamadal Natarajasarma Vijay (DIN: D0049992) - Chalrperson and Member March 20, 2025 (the "DPS"), Draft Letter of Offer dated March 27, 2025 (the “DLoF”) and Corrigendum to Public Announcement,
g, |Independent Directors ("IDC 1. o paci o agesh (DIN: 01634324) - Mamber Detailed Public Statement and Draft Letter of Offer dated March 28, 2025 which was published on March 29, 2025 (the “Corrigendum”)
© |Members” or “Members of M, T ; o have been issued by JM Financial Limited (“Manager to Open Offer”), on behalf of the Acquirer.
the IDC" iii. Mr. Mopperthy Sudheer (DIN: 00404%17) - Member : : : _ ——— —
; T 4 Name(s) of the Acquirer and PAC with the Acquirer : M/s. Coromandel International Limited (“Acquirer”).
IDC Member's relationship ; ﬂ::ﬂl%lfgh;lleg:jbrﬁga‘re independent and Non -Executive Directors an the Board of As stated by the Acquirer in the Draft Letter of Offer, there are no persons acting in concert with the Acquirer in relation to the Open
G M . [ . Offer.
with the Target Company I . i ; i
7. | (Director, Equity shares e ;?I:LTESFE:::}LTL;::”E;:: -lq:“”:g:t: E{DJ:‘.IIFSA PR My o0 AR-RoC Any EOUtY. SRR oY 5 Name of the Manager to the offer : JM Financial Limited
owned. any other contract / i - 4 pany, Address: 7th Floor, Cnergy, Appasaheb Marathe Marg, Prabhadevi, Mumbai — 400 025, India.
relationshin), il any lli. Other than thelr positions as Directors of the Target Company, there are no other Tel: +91 22 6630 3030
' confracts or relationships with the Target Company, Fax: +91 22 6630 3330
Mone of the membars of the IDC has traded in Equity Shares/ other securities of the E-mail: naclopenoffer@jmfl.com
Trading in the Equity shares/ | Target Company during the: Website: www.jmfl.com
8, |other securities of the Target |1, 12 (twelve) months period prior to the date of the Public Announcement (“PA™) Contact person: Ms. Prachee Dhuri
Company by IDC Members dated Friday. December 27, 2024; and SEBI registration no.: INM000010361
i, period from the date of the PA till the date of this recommendation. ) 6  Members of the Committee of Independent Directors : a) Mr. Sudhakar Kudva (DIN 02410695) — Chairman
106 Member's relationship b) Mr. Ram Krishna Mudholkar (DIN 00012850) — Member
g E’"m mehﬂ,q”rrer (Director, None of the members of the IDC have any confractual or any ather relationship with ¢) Mr. Santanu Mukherjee (DIN 07716452)- Member
Quily SNATES OWNED, AY ly o oviiver alang with PAC, d) Mr. N Sambasiva Rao (DIN 06400663) — Member

Other contract / relationship), e) Ms. Veni Mocherla (DIN 08082163) — Member

if any.
Py TNt Applicable a5 the Acquirar i an indrvidual. f)  Dr. M. Lakshmi Kantham (DIN 07831607)— Member
Trading in the Equity shares/  |Further, none of the IDC members has traded in Equity Shares of PAC during tha: 7 IDC Member’s relationship with the TC (Director, Equity shares | @)  All the members of the IDC are Non-Executive Independent Directors on the Board of Directors of the Target Company.
10, |other securities of the Acguirer i, 19 {twelve) months period prior to the date of the PA ie., Friday, December owned, any other contract / relationship), if any : b) None of the members of IDC hold any equity shares in the Target Company.
by IDC Members 272024 and c) Exceptas mentioned below, none of the members of the IDC have entered into any contract or have any relationship with the

ii. period from the date of the PA till the date of this recommeandation, ~ TargetCompany: _ , _ o _ _ _
Based on the review T i.  Mr. Santanu Mukherjee is the Chairman of the Audit committee, Nomination and Remuneration Committee and Banking

; Committee.
5 E 1
L E:: .I?Emmilfﬂr:;?%f;ﬁv:!u:r&:lm::‘ltm:; LEIH?::EFE ﬁ?’;ﬁf&ﬂﬂ?i&lﬁ' rﬁ:gﬁ;i ii.  Mr. Sudhakar Kudva is the Chairman of Stakeholders Relationship Committee, CSR Committee and Risk Management
prEE:rEthld by tha SEBI I:SAS%; Hﬂﬂulal-ll:lﬂgs 2011 s Committee. He is also a member of Nomination and Remuneration Committee, Audit Committee and Banking Committee.

Recommendation on ihe . : ; 7 iii. Mr. N Sambasiva Rao is the member of Audit Committee.
Open offer, as to whethes by IDC Members believe that the Ofer is In line with the SEBI (SAST) Regulations, v, Ms. Veni Mocherla is the member of CSR Committee.

TV Lihe offer I or'is nol. faic and 2011 and the same is fair and reasonable. Howaver, IDC members would like
e 7 I:}I ' 1o draw the attenfion of the Shareholders that, the Equity Shares of the Target 8 Trading in the Equity shares/other securities of the Target | No members of the IDC have traded in any of the equity shares/ securities of the Target Company (i)during the 12-month period
oo Company are trading on BSE at a price that is higher than the. Offer Price; and Company by IDC Members : preceding the date of the PA; and (ii) during the period from the date of the PA and till the date of this recommendation.
c) It is advised to ihee shareholders 1o mdependently evaluate the open offer 9 IDC Member’s relationship with the Acquirer (Director, Equity | None of the members of IDC:
'!.li!i-arl.l'ls current share price and take an informed deciskon betore participating shares owned, any other contract / relationship), if any : a) are Directors on the Board of the Acquirer;
in the Offer b) holds any equity shares or other securities of the Acquirer; and
1. The IDG Members have reviewed: c) have any contracts/ relationship with the Acquirer.
a) Public Announcement (*PA") dated Decembar 27, 2024:
) ; : ,,} :: P 10 Trading in the Equity shares/other securities of the Acquirer by | None of the members of the IDC have traded in any of the equity shares/ securities of the Acquirer during the:
b) Detailed Public Statement (“DPS™) dated January 02, 2025 and was published . . . )
: IDC Members : a) 12 months period preceding the date of the PA; and
Gl JanlUelny Gl 2085, b) eriod from the date of the PA and till the date of this recommendation
¢) Draft Letier of Offer (“DLOF") dated January 10, 2025; P '
d) Letter of Offer (“LOF") dated July 23, 2025; 11 Recommendation on the Open offer, as to whether the offer is | The IDC has perused the PA, DPS, DLoF, and the Corrigendum issued by JM Financial Limited on behalf of the Acquirer, the
9 The IDC membars also noted that: fair and reasonable : members of the IDC believe that the offer is fair and reasonable and in line with the SEBI (SAST) Regulations.

a) The Equity Shares of the Target Company are frequently tradad In terms. of However, the public shareholders of the Target Company are advised to independently evaluate the Open Offer and make informed
Regutaﬁﬂhs 2(1 :'ldi'l of the SEBI (SAST) Requiations, 2011 decision about whether or not to tender their shares in the Open Offer.

12 Summary of reasons lor Further, members of the IDC confirm that the Target Company has not received any complaint from the public shareholders

b) The Offer Price 15 in accordance with Regulations 8{1) and &{2) of the SEBI

recommendation (SAST) Regulations, 2011 regarding the Open Offer process, valuation price or valuation method.
¢) The Offer Price of T 62.15/- per Equity Share is higher than (1) negotiated price 12 Summary of reasons for recommendation ’ The IDC has reviewed the PA, DPS, the DLoF and the Corrigendum issued / submitted by JM Financial Limited for and on behalf
under the Share Purchase Agreement execuled on December 27, 2024, ie (IDC may also invite attention to any other place, e.g. company’s | of the Acquirer and believe that the Offer Price of Rs. 76.70 per fully paid up Equity Share (“Offer Price”) offered by the Acquirer
%35/~ per Equity Share and higher than (i) the volume-weighted average market website, where its detailed recommendations along with written | (heing the highest price prescribed) s in line with the SEBI (SAST) Regulations and prima facie appears to be fair and reasonable
price of shares for a period of sixty trading days immediately preceding the date advice of the independent adviser, if any can be seen by the | - pased on an independent valuation certificate dated July 28, 2025 issued by M/s. M.H.B & Associates, Chartered Accountants
of the PA as traded on the BSE, being only stock exchange where the equity shareholder) : FRN: 140966W (Ms. Mamta Bhatia, Designated Partner, membership number: 114050). The Offer Price is higher than the volume-
shares of the Target Company are isted, i.e. ¥62.13/- per Equity Share, weighted average market price of the Target Company’s equity shares for a period of 60 trading days immediately preceding the

date of the PA as traded on stock exchange with maximum volume of trading [National Stock Exchange of India Limited (NSE)] i.e.
Rs. 65.30 per Equity Share.

Further, the members of the IDC draw attention to the closing market price of the Equity Shares of the Target Company on NSE as
on July 28, 2025 being Rs. 279.29 per Equity Share, which is higher than the Offer Price. Accordingly, the Public Shareholders of
the Target Company are advised to independently evaluate the Offer and make informed decisions on whether or not to offer their
None shares in the Open Offer.

i This statement of recommendation will be available on the website of the Company at www.naclind.com

Based on the above, the IDC Members are of the view that the Offer Price of

¥ 6215/~ per equity share is in ling with the paramaters prescribad by SEBI (5AST)

| Regultions, 2011.

13. |Dischosure of voting pattern These recommendations were unanimously approved by the Members of the (DG,

14 Dmuls of !r‘-ﬁEpEﬂ{iEI‘l’[
" |Advisors, if any

15 Any other matter 1o be

highiighted Mone 13 Disclosure of the voting pattern of the IDC Meeting : The recommendations were unanimously approved by the members of the IDC present in the Meeting held on July 28, 2025.
Tarmis mot defined fhierein carry the meaning ascribed to them in the Letter of Offer dafed July 23, 2025, 14 Details of Independent Advisors, if any : M/s. M.H.B & Associates, Chartered Accountants, Mumbai.
To the best of our knowladge and belief, after making proper enquiry, the information contained In or accompanylng this 15 Any other matter(s) to be highlighted : None
statement is, in all material respect, true and correct and not misleading, whether by emission of any information or atherwise, _ ' ' ' _ . - = _ —
and includes all the information required to be disclosed by the Target Company under the SEBI (SAST) Regulations, 2011 To the best of our knowledge and belief, after making proper enquiry, the information contained in or accompanying this statement is, in all material respect, true and correct and not misleading, whether
For ami on behalf of the Committee of Indap&ﬁdant Directors of by omission of any information or otherwise, and includes all the information required to be disclosed by the TC under the Takeover Code.”
Pharmaids Pharmaceuticals Limited For and on behalf of the Committee of Independent Directors of NACL Industries Limited
5d/- Sd/-
Pattamadai Natarajasarma Vijay _ Sudhakar Kudva _
Place: Philadelphia, Pannsylvania, LSA Chairperson of 10C ) Chairman of the Committee of Independent Directors
Date : July 28, 2025
Date: July 28. 2025 DIM: 00499972 (DIN 02410695)

Place : Hyderabad
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